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14.33 hrs.

MINISTRY oF INFORMATION AND
BROADCASTING

Bir. Deputy-Speaker: We will now
take up the Demands for Grants
under the control of the Ministry of
Information and Broadcasting,

I shall first place the Demands
before the House.

Denanp No, 61—MINISTRY OF INFOR-
MATION AND BROADCASTING

Mr. Deputy-Speaker: Motion moved:

“That 3 sum not exceeding Rs,
1432000 be granteq to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
3]st day of March 1965, in respect
of ‘Ministry of Information and

Broadcasting'.”

Demany No. 62—BROADCASTING

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding Rs.
Rs, 541,80,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in respect
of ‘Broadcasting.’

Demanp No, 63—OTHER REVENUE Ex-
PENDITURE OF THE MINISTRY OF IN-
FORMATION AND BROADCASTING

Mr. Deputy-Speaker: Motion moved:

“That a sum not exceeding Rs.
Rs. 4,22,18,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
313t day of March 1965, in respect
of ‘Other Revenue Expenditure of
the Ministry of Information and
Broadcagting’ "
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DeEmAND No, 130—CAPITAL QUTLAY OF
THE MINISTRY OF INFORMATION AND
BROADCASTING

Mr. Deputy-Speaker: Motion moved:

“That a sum mnot exceeding
Rs, 1,93,17,000 be granted to the
President o complete the sum
necessary to defray the charges
which will come in course of pay-
ment during the year ending the
31st day of March, 1965, in respect
of ‘Capital Outlay of the Ministry
of Information and Broadcast-
ing'.“
Mr. Deputy-Speaker: Hon Mem-
bers wishing to move their cut mo=-
tions may do So.

Dr. M. S. Aney (Nagpur): I beg to
move:

“That the Demand under the

head ‘Ministry of Information
Broadcasting® be reduced by
Rs. 100"

[Need to encourage classica] music
and commentary on sports (3)].

Shri Onkar Lal Berwa (Kotah): 1
beg to move:
(i) “That the Demand under

the head ‘Ministry of Information
and Broadcasting' be reduced by
Rs, 100 ~

[Procedure regarding giving of news-
print to the newspapers (4)].

(ii) “That the Demang under
the head ‘Ministry of Information
and Broadcasting' be reduced by
Rs, 100.”

[Failure to improve the condition of
Children Film Society (5)]

Dr. M. S. Aney; I beg to move:

“That the Demand under the
heag '‘Broadcasting’ be reduced by
Rs, 100,

[Use of Hindi regarding commentary
on sports (8)]
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Shri Onkar Lal Berwa: 1 beg to

move:

(i) “That the Demand under the
head ‘Broadecasling’ be reduced by
Rs. 100."

{Need to instal a strong and powerful
transmitter on the morthern border
of India (9)]

(ii) “That the Demand under
the head ‘Broadcasting’ be reduc-
ed by Rs, 100."

[Need to give A.LR, programmes to
National School of Drama, Delhi
(10)]

(iiiy “That the demand under
the head ‘Other Revenue Expen-
d:iture of the Ministry of Infor-
mation and Broadcasting’ be re-
duced by Rs, 100.”

[Need to reorient film censor policy
(11)]

(iv) “That the demand under
the head '‘Other Revenue Expen-
diture of the Ministry of Informa-
tion and Broadcasting' be reduced
by Rs. 100.”

[Need to give government advertise-
ment to district newspapers (12)].

(v) “That the demand under the
head ‘Other Revenue Expenditure
of the Ministry of Information
and Broadcasting’ be reduced by
Rs, 100."

[Discrimination in alloting quota of
paper and advertisements to news-
papers (13)]

Shri Pottekkatt
beg to move:

(i) “That the demand under
the head Ministry of Information
and Broadcasting' be reduced to
Re. 1.”

[Diserimination in the matter of giv-
ing advertisements to newspupers
(14)]

(Tellicherry): 1
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(ii) “That the demand under the

head ‘Ministry of Information and
Broadcasting’ be reduced to Re, 17

[Denia| of dearness, compensatory and
house rent allowances and provi-
dent fund benefits to staff artists of
the ALLR, (15)].

Lari Sivamurthi Swamy (Koppal):
beg Lo move:

-

“That the demand under the
head ‘Ministry of Information and
Broadcasting' be reduced by
Rs. 100."

[Need for preparing educational films
on the use of small tractors and
other machines by Japanese in their
method of paddy cultivation (16)]

Shri Pottekkatt: I beg to move:

(i) “That the Demand under
the head ‘Ministry of Information
and Broadcasting' be reduced by
Rs. 100."

[Needq tp insta] a 530 k.w. transmitter
in Calicut (17)]

(ii) “That the Demand under
the heag ‘Ministry of Information
and Broadcasting' be reduced by
Rs, 100"

[Need to introduce daily broadcasts
from Kozhikode Radio to serve the

people of the Union Territory of
Laccadives (18)]

(iii) *“That the Demand wunder
the head ‘Ministry of Information
and Broadcasting’ be reduced by
Rs. 100.”

[Need to improve the service condi-
tions of staff artists in  the ALR
(19)]

(iv) “That the Demand under
the head ‘Ministry of Information
and Broadeastng' be reduced by
Rs, 100"

[Need to provide opportunities to the
Opposition Parties to take part §n
the A.LR, programmes (20)]
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(v) “That the Demang under
the heag ‘Ministry of Information
and Broadcasting' be reduced by
Rs, 100"

[Need to publish tourist publications
including guide books on Kerala
(2n].

(vi) “That the Demang under
the heag ‘Ministry of Information
and Broadcasting' be reduced by
Rs, 100.”

[Need to provide better amenities and
suitable accommodation to the em-
ployees working in the language
units of Akashvani Bhavan, New
Delhi. (22)].

Shri Sivamurthi Swamy:
move:
“That the demand under the
head ‘Ministry of Broadcasting'
be reduced by Rs, 100.”

[Need to provide a more powerful
transmitter at Dharwar (23)].

Shri M. R, Masani (Rajkot): I beg
to move:
(i) “That the demand under the
head ‘Broadcasting’ be reduced by
Rs, 100.”

{Failure to establish by Act of Par-
liament an autonomous Corporation
for the running dand control of
Broadcasting Services. (24)].

(ii) “That the demanq under
the head ‘Broadcastng’ be reduced
by Rs. 100.”

[Need to utilize the medium of tele-
vision for the information, education
and entertainment of the people

I beg to

without any expenditure of public
funds. (25)]
ft audETw mET@  (ATTEEY)
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Mr. Deputy-Speaker: _These
Demands and the Cut Motions are
now before the House.

Shri Pottekkatt: Mr. Deputy-
Speaker, Sir, I consider it a privilege
to initiate this debate on the Ministry
of Information and Broadcasting. In
these days of mass awareness, of peo-
ple as a whole coming into their own,
in the fields of culture and fine arts,
this Ministry, with the powerful in-
struments of mass communication in
their hands, is assuming a more and
more dynamic role. Sir, if at all, the
complaints of men like us is that the
Ministry is not sufficiently aware of
the potentialities of the great instru-
ments in its hands, or that it is not
acting up to it. It is as much routine-
ridden, as much unimaginative as any
other department of the Government.
Probably, there is an inherent con-
tradiction in the establish-
met or the authority taking over the
role of the guardian of art and cul-
ture. 1 do not say that they should
not. But unless high imagination is
brought to bear, and policies execut-
ed with daring, this Ministry and its
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adjuncts would also tend to become
Just carbon copies of the PW.D. or
the Finance Department.

Sir, rhetoric is not my aim. Take
the role of the Ministry, or the AIR
and the Information Bureau, follow-
ing the Chinese aggression. It was
the reaction of the bureaucracy. The
mass upsurge in India was not reflect-
ed through these great media of pub-
licity. An attempt was made to make
the best of the existing machinery and
existing personnel. And the result
was that there was quantity, but not
quality. And gradually people got
frustrateq and bored with these pro-
grammes. Were the very best in-
tellectuals, the very best artistes,
drawn to the AIR or other media of
publicity? Jaded columnists, by and
large dependable ‘ves’ men of the
Government, were drawn to the
studies. And the result was
that the second-class copy that one
sees in the newspapers was also put
>n the AIR!

The very same inhabitions are at
the root of our current failure in mak-
ing an impact on our neighbours in
the Far East, South-East Asia and
the Middle East. In the immediate
post-freedom years, in the hey days
of Panchsheel, we¢ made a definite
ideologica] impact on our meighbours.
That impact has worn away danger-
ously. Not because our pulicies have
gone wrong; not becaue we have be-
come less non-aligned; but because we
have become less secular. China has
committed naked aggression. Pakis-
tan is unleashing furies based on bla-
tant communalism and fanaticism.
And yet our neighbours are, by and
large, lukewarm towards us. Why?
Because we have failed in a dynamic
projection of our nationa] personality.
The reason is this. We select second-
rate men; still more second-rate offi-
cials control them. This is particu-
larly so in the External Publicity
Division. Edited, censored, touched
up, all life, all vigour are taken out
from our broadcast and external prb-
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licity material. This anaemic stuff
fails to move people. Ang the result
is that the very best of our intention
are misunderstood or not just carried
across properly. Take the case of
Pakistani propaganda and jts continu-
ous misleading effect on Western lis-
teners. We have an  excellent case
to put aeross. First of all, it is a
primitive idea—this mixing up of re-
ligion and nationality. Secondly, there
is no discrimination against Muslims,
here. 1 am coming from Kerala, The
Muslims or Moplahs there are pro-
gressing in every direction: in trade
and commerce, in agriculture, in the
professions. Was this picture ever
presented powerfully to the western
people whose representatives are con-
tinuously baiting u 'in the Security
Council? In this case, 1 particularly
accuse the External Publicity men
for lethargy and lack of imagination.

This lack of dynamism we have in-
herited from the British. An utterly
colourless copy is a safe copy. “Put
it on: I won’t be questioned”—that is
the attitude of even the highest offi-
cial. And that clearly is not the way
of handling national publicity of a so-
vereign State facing external aggres-
sion and systematic maligning by
groups of externa] powers. Ang so,
we have failed.

Let me now go into g little detail
in the matter of A.LR.’s handling of
literary men, Literary men of aver-
age ability—let me admit, in some
cases even men of slightly above
average ability—are taken on ron-
tracts as staff artistes. The contracts
of course are extended for years.
Within six months or one year, this
literary man’s magic with words and
ideas is almost exhausted. As a Gov-
ernment man hig contacts with the
great currents of life come to a stand-
still. Then he falls back on his wits
and stereotyped dramas; and talks
are manufactured almost as g routine,
The programes lose their dynamism
and they become a concoction
shouts, eries and the usual melodra~
ma. Inrtead, why not have 3 eoot
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nudus flow of fresh talents? Instcad
of long term contracts having a de-
hydrating effect, and turning out a
tribe of Government literary men,
why not pay decently and get first-
rate men for, say, a few broadcasts?

You hear so much of our desire for
aational integration. Just an annual
gathering or Kavi Sammelan is not the
answer to the problem. It should be
a continuous process, and not all done
in an exhibitionist manner. Draw out
a series of talks: you have distinguish-
ed men and women who could handle
these. May [ suggest a few talks, just
to give an idea? “The rivers of
Andhra Pradesh,” the “festivals of
Tamilnad,"” “the natural beauty of
Kerala,” “the temples of Mysore and
Madras”, “the festivals of these re-
glons,” “the agricultural practices and
way of life of the farmers,” the natio-
nal wealth and potentialities of these
various regions—relay all these talks
in Hindi to the northern Indian re-
gions. Relay similar talks from the
north to the south, Have high school
versions of these talks, linking every

" high school in India. Do it systemati-
cally by men who feel and react emo-
tionally to subjects like these. Are
any of our officials thinking on these
lines? Their attitude is: status quo
and leave us in peace. No. An insti-
tution like the AIR requires a conti-
nuous dynamic guidance.

Al] India Radio should have g
‘“WNational Programme of Short Sto-
ries,” a “National Programme of Bio-
graphies of Great Men and Women of
India,” and a “National Programme of
Poems.” These will certainly help
towards national integration, as the
national programmes of music and
drama.

Thinking on these lines, never com-
mit the mistake of thinking that an
organisation like the AIR is a 100 per
cent handmaid of the Government or
the ruling party. That thought is at
the back of guite a lot of thinking
and pl nning behind the AIR. Let
ATR refleet the great currents ef
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thought and movements in India.
Barring outright sedition, open the
gates of studies to all representatives
of thoughts and opinions. In this
respect, the most frigid and rigid radio
system in the world is probably the
AlR. Even the BBC is not so c!rsed
in mind and approach. Most of the
Station Directors are haunted by this
spectre—"does it go counter to the
wishes of the ruling party”? Even
news presentation is considerably in-
hibited by this line of thought. With
this attitude, you strike at the very
root of liberalism and dynamism.
Let it reflect the reality of India and
vou will see how broadcasts become
live in the rea] sense.

Coming once again to the emer-
geney and the way we handle it, were
there any real, emotionally touching
broadcasts about the bravery and
hardships of our jawans on the fron-
tiers on the Himalayan heights? Were
front-rank writers ever taken to the
frontiers or battle lines? Journalists
were taken all right—but journalists
copy is primarily news copy. But a
first-rate literary man sees it diffe-
rently. Have you ever tried it? 1
doubt,

Now, let me invite your attention
to some details. And that relates
particularly to the News Division of
the AIR. Certain news items are
sent for clearance to the External
Affairs Ministry and the Home Minis-
try. News fails to become news if it
is announced late. Two, three, vital
days are lost through this process.
This arrangement caused near chaos
durnig the Chinese invasion. Deve-
lopments announced by the Peking
Radio came through the AIR two or
three days late. Do you realise the
damage caused, particularly in the
sphere of external listening? Gradu-
allv, a habit would be created: “tune
into Peking for latest news.” This is
& disaster in the Jlong term scnse.
Evolve u system bv which thia dan-
gerous delay in announcing news ia
climinated. Station a top-ranking
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official in the News Services Division
who should be authorised to take spot
decisions. But do not delay news: it
is as much dangerous for AIR as for
newspapers.

May I also draw your attention to
a point relating to one of the most
Important regional stations of the
AIR? The Calcutta station of the
AIR is an architectural horror. The
building shuts out God's air and light.
A broadcasting station should not be
aesthetically so vulgar. It is not a
godown: it is a centre of art and cul-
ture and the building should be
worthy of it.

In this connection, I should also
point out the wvery unsatisfactory and
primitive nature of the extensions or
“wings" in which the language units
in the Akashvani Bhavan in New
Delhi are housed. They are very old
structures going back to the days of
Sir Sultan Ahmed. Even two units
are made to work in one small room
here. This much of congestion ought
to be avoided. The language units
deserve better accommodation. better
amenities and -better treatment.

Now, let me go nearer to my State,
Kerala. Kerala has today the weak-
est transmitters in the whole of India.
The one at Trivandrum is 5 kw. and
the other at Kozhikode, one kilowatt.
Is it necessary to have a more glaring
illustration of the neglectful attitude
of the Centre towards Kerala? The

radio slations in Kerala are not able-

to reach the four corners of Kerala,
let alone hundreds of thousands of
Malayalees living all over India and
in many parts of the world. It is
highly impcrative that a 50 kw short
wave transmitter is installed imme-
diately in Kerala, and that too at
Kozhikode. There is a particular
reason for this. You know, Sir, the
Laccadive Islands, which is a Union
territory. are ncarer to Calicut on the
mainland. Tt is not anly baelzward
but it is cut off from the mainland
for several months in a year, parti-
cularly during the rainy season.
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There are ng newspapers there, nor
can they be sent. The only contact
with the rest of the world is through.
radio. If a 50 kw. transmitter is ins-
talled at Kozhikode, good listening in
the Laccadives could be ensured.
This will also serve a very large num-
ber of Malayalees living in the big
cities in India as well as the Malaya-
lees living in the western gulf areas,
the middle east Africa, Ceylon,
Malaya and Indonesia, ,who have no
access to any Malayalam programme
of the AIR.

The external services of the AIR
should also start broadcasting Malaya-
lam programmes from Delhi. The
Government may be interested to
know that even the Singapore and
Colombo radios show their silicitude
for Malayalam by broadcasting pro-
grammes in this language. All this is
no luxury, Sir. These are rights in
modern days.

Now, I want to invite the attention.
of the hon. Minister to the very
genuine grievances of a section of
employees in the AIR, the staff artist-
es, as they are called. I cannot un-
derstand why translators and announ-
cers doing virtually the same work of
sub-editors should be kept as staff
artistes for years and years. There
Is absolutely no reason why they
should not be made permanent Gov-
ernment  servants. They are diffe-
rent from pure literary men who are
also taken as staff artistes. In their
cases other considerations might
weigh. But translators and announ-
cers need not be staff artistes. They
have all the disadvantages of the Gov-
ernment service in the sense of dis-
cipline and restrictions, without the
compensating advantages. Their emo-
luments are poor, their increments
are not secure through any regula-
tion or guarantees and after 20 or
more years of service, they will have
to retire with a small gratuity. They
should not be dizeriminated against in
comparison  with sub-editors and
others. with whom they are on par in
the matter of work.
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Poets. authors and composers should
be placed as a separate class in the
AIR, on a permanent list to be called
occassionally. Translators, news-
readers, ctc. should be taken as regu-
lar Government servants in the AIR.

Then a few words on the Advisory
Committees of the AIR. These com-
mittees have to play an effective side-
role. But generally these are becom-
ing lifeless bodies, as these committees
are constituted on the whims and fan-
cies of the respective Station Direc-
tors. The Members are just “Yes”
‘men under the control of these offi-
cials, who have patronage to offer.
It is a kind of a close circle, on whom
‘the Station Directors could depend
upon. Since it is a picked body, it
ceases to be an effective body. More-
over, only persons favourable to the
‘ruling party are admitted into these
committees. These committees should
be broad-based and made more repre-
sentative.

Even in the matter of assigning
‘talks in the AIR, discriminations are
evident. MLAs and MPs of the Op-
position—who are also elected repre-
sentatives of the people—are rarely
given a chance to talk over the AIR.
Why not give Members of Parliament
greater participation in the program-
‘mes of talks over the AIR? Our
friend here Vizzy, the Maharajkumar
of Vizianagaram, gives pleasant com-
mentaries on  cricket tesi matches.
There are among MPs—and particu-
larly among non-Congress MPs—quite
a number of people who have impor-
tant and interesting things to say and
a good voice in which to say it. Why
keep them at arm's length and bring
down broadcasting standards?

Now let me draw the attention of
the hon. Minister to the Government
publicity. The Government publicity
is lop-sided, English-oriented and
wasteful, All the media units of the
I&B Ministry focus their attention
mainly on publicity in English, forget-
ting the fact that the majority of the
Indian people do not understand the
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English language and if the publicity
is meant for the Indian people, it
should be muainly done through the
Indian languages. The Indian Lan-
guage Units of the News Service Divi-
sion are completely neglected and are
staffed by comparatively junior peo-
ple. There should be Editors and As-
sistant Editors in all Indian language
units, as in the case of Hindi, and the
newsreaders should not be expected
to translate as is done now.

Instead of strengthening the lan-
guage units, I find that the number
of their editorial posts has been re-
duced., and the number of Deputy
Dircctors of News hag been raised
from 1 to 5. It is ridiculous to know
that they are finding it hard to find
work for these new Deputy Directors.

In the Publications Divisions also,
the Indian languages, except Hindi
and Urdu, are absolutely neglected.
They are relegated to the back ben-
ches. All the good publications are
in English and Hindi only. Other
Indian nationalities in the country
are also entitled to read about the art,
culture, architecture, scientific and
technological developments, ete. of
this country. Publications like 'The
Collected Speeches of Jawaharlal
Nehru, Occasional Speeches and Writ-
ings of Dr. Radhakrishnan, Temple
Architecture in North and South India,
etc. should be brought out in other
Indian languages also.

Shri Ranga: What abou! the speech-
es of the leaders of the Opposition?
They are not published at all.

Shri Pottekkatt: Magazines like
Ajkal  should also be published in

" other languages.

There are no Programme Journals
of the AIR in Marathi, Kannada and
Malayalam. These are the only lan-
guages in which there are no Pro-
gramme Journals of the AIR. These
also should be brought out.
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While there are more than ten Edi-
tors in Eaglish in  the [Publications
Division, it passes onc's comprehen-
sion why there is not even an Editor
in any Indian language, except per-
haps in Hindi and Urdu, This is a
deplorable situation.

Looking through the publicity mate-
rials issued by the PIB, the Publica-
tions Division and the DAVP,. it is
found that there is a lot of overlap-
ping and superfluity. This can be
well avoided if there is coordination
at the top echelons of administration.
I suggest that, the News Service Divi-
sion of the AIR, the Press Informa-
tion Bureau, the Publications Division
and the DAVP be brought under one
Director-General of Publicity and In-
formation, and all the Indian langu-
age publicity units in the wvarious
divisions be brought under Chief Edi-
tors, each language having one Chief
Editor, two Editors and three or four
Assistant Editors. The publicity and
publications in these languages should
be also increased at least ten-fold.

While the PIB has more than one
Regional Offices in most of the States,
Kerala, which has more than 32 dai-
lies has got only one PIB office at
Ernakulam and one Assistant Infor-
mation Officer. This number should
be increased at least to three; i.e.
apart from the Ernakulam office, two
more should be opened one at Trivan-
drum and the other at Kozhikode to
effectively cater to the daily news.
papers and AIR stations.

Talking of national integration, may
I suggest one idea to the Ministry of
Information and Broadcasting? We
are supposed to have fairly liberal
funds for performances like this. But
the question is, how well they are
utilised. Now, why not bring out
books on all the fourteen States of
India and make them availale in the
different States? Not just Tourist's
Guide Books, but books that would at
once be readable and would give in-
gsight into the genius, greatness and
special features of those States. They
gshould be good enough and compre-
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hensive enough to be made into text-
Looks for High Schools and even col-

leges. I will  even suggest a few
chapter-headings  just to make it
clear: “A  short Historical DBack-

ground”, “Physical Features and Cli-
mate”, “The Peoples or the wvarious
communities, farmers and others”,
“Crops ang Farming Practices”, “In-
dustries”, “Arts and Culture”, “Festi~
vals”, “The Ways of Life”, etc. Enlist
the services of first-class writers and
illustrate them with good photos.
They will become excellent source
material, not only for students but for
all laymen, educationists and others.

Sir, may I now invite your atten-
tion to the senseless manner in which
the films are censored, particularly
the foreign films. Films are works
of art. Cut it from the angle of an
ascetic, and they cease to be works
of art. Brahmacharis can remain at
home. A  kissing scene or an
emotionally high-pitched scene will
not bring down our society. But
they would be very relevant in a
film in the creative art sense. And
this is India, the home of superb art
as represented by the exquisite creat-
ions in Ajanta, Ellora, Konark and
Khajuraho.

Now let me invite your attention
to a particulr incident that showed
up the authorities in their most
partisan colour. There was absolut-
ely no reason to withdraw the
documentary on the Great March in
the Capital. It was a colossal show
and the Film Unit of the Ministry
showed their excellent news sense
in giving it the importance it de-
served. But the administrative act-
ion was wrong. And I am sorry to
say even the Prime Minister went
wrong in it. Events are events. If
vou do not like it, for that reason,
they do not cease to be events of
importance. Such totalitarian ten-
dencies should be curbed in the begin-
ing itself. They are against our
traditions.

In this context, may I ask the hon,
Minister what happened to the VOA
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deal? Incidentally, Sir, may I point
out it was one of the queerest things
to happen in & sovereign State.

Sir, let me close now, Despite all
these criticisms, as a literary man and
as a Member of Parliament, my ser-
vices are always at the disposal of
the Ministry.

15.00 hrs.

Shri M. R. Masani:
Speaker, Sir, 1 woulg
port the two cut

Mr, Deputy-
iike to sup-
motions which 1

have moved, one to discuss the
“failure to establish by Act of
Parliament an autonomous Corpora-

tion for the running and con-
trol of Broadcasting Services” and the
other to discuss the ‘“need to utilise
the medium of television for the in-
formation, education and entertain-
ment of the people without any ex-
penditure of public funds”.

To start with the radio, this is noth-
ing new that I am wurging. My hon.
friend’'s. predecessor, Dr. Keskar, 1
believe as far back as 1952, assured
the House that they would come for-
ward with a Bill wunder which this
change would be made. Twelve
years have passed and this House is
entitled to ask how much longer we
are to wait before such a Bill is
brought before this House. Ewven to-
day, officials of the service are asked
to sign a declaration saying that, as
and when AIR is transformed into an
autonomous  statutory  corporation,
they will agree to the change in their
conditions of service, and sg on. So,
I hope that it is not very long before
we have this change. But, since there
has been no sign of this change com-
ing, I think it is important that the
points that necessitate or warrant this
change should be stressed before this
House.

The on]y arpument that I have heard
against the establishment of a corpo-
ration is a financial one. The argu-
ment is that since All India Radio.
owing to the small number of licences
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in regard to radio sets in the country,
is making a loss and Government
aave to subsidise brouadcasting servie-
¢s, thercfore, it would be premature
to establish a corporation; So long as
Government gives something to AIR,
it should remain a departimentally run,
service.

Nuw, thre are two fallacies in this
argument. The first fallacy is that so
long us something  is subsidised you
must control it departmentally. In.
England, His Majesty's or Her Majes-
ty's Government subsidise every year
the external or foreign services of the
BBC. But that is not considered a
reason for interfering in the running
of thig service. And our own Gov-
ernment here help many autonomous
organisations, institutions and statu-
tory corporations which are dependent
on Government support and nobody
argues that, therefore, they should
not be run on autonomous lines.

The second fallacy is in regard to
faulty arithmetic. Broadcasting does
not make a loss in this country; it
makes a profit. Take the last available
vear's figures, 1982-63. The expendi-
ture of AIR was Rs. 570 crores and in-
come from licence fee was Rs 489
crores. With miscellaneous receipts,
the income of AIR came to Rs. 4-93
crores. Therefore, it is argued that
there is a loss of Rs. 78 lakhs. But
there is an important item which is
amazingly overlooked, and that is the
customs duty recovered on radio sets
imported to India, on which licence fee
is being charged for listening to AIR.
This income from customs duty on
imported radio sets comes to Rs. 14T
crores. Therefore, the total revenue to
Government from broadeasting servi-
ces comes to Rs. 6:40 crores, as against
an expenditure of Rs. 570 crores,
which means a profit of Rs 67 16 000
odd. ‘Therefore, this financial argu-
ment is lacking in substance.

There are two major reasons on the
other hand. whv this change is impera-
tive and should be made. One is the
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quality of the services. I do not want
to be misunderstood, I think there are
many good things about our radio ser«
vice, bul there is no doubt that in
regard lo response to public needs,
public tastes, the flexibility and the
gpirit of service that should be there
can never be there in a Government
service. If I may just quote a recent
survey made in one of the local news-
Ppapers, and this is representative of
manr - things that have oeen said over
the last few years, here is some-
thing from a newspaper of March 15,
which I happen to have wilh me. The
Tewspaper says:

“We are served with intermin-
able talks on what Government
proposes to do or what it wants us
to do. When progress is reported
it is in terms of figures and totals
which can make sense, if it does,
onlv ta the tabulators of the Plan-
nin® Commission.”

Tt further says:

“Treatmen' apart, the choice of
subjects often shows an appalling
remoteness from the current con-
text of the listeners' lives.”

The Minister of Parliamentary
Affairs (Shri Satya Narayvan Sinha):
Which is that newspaper?

Shri M. R. Masani: 1 am quoting
from a newspaper of March 15.

Shri Satya Narayan Simha: Which
paper?

Shri M. R. Masani: The Statesman.

“How many listeners in India
feel that the situation in Angola
(Wednesday's Focus) or China's
‘treaty obligations under internatio-
nal law (talk in the Naticnal Pro-
gramme by G. S. Pathak) is n
problem in which they are vitally
involved or even genuinely inter-
ested?”

Shri Hem Barua (Gauhati):
the remarks about Pathak also.

Quote
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Shri M. R. Masani: No, I will not
read those remarks which arc perso-
nal.

“....the occasion when Parlia-
ment can yield good listening
material are sadly missed. I do not
remember having heard any inde-
pendent discussion of the Budget,
although no programme would
have evoked greater interest on
the Budget eveing or aover the
next few days than discussions by
both exper‘s and laymen on what
they thought of the Finance Min-
ister's proposals.”

“. ... Which brings me to my last
point: the utter' unreality of the
rural programme.”

One can go on quoting, but I think this
is a fair sample of what the people
feel. And I say it is no reflection on
the AIR; it is a reflection on being a
government department which has all
the rigidities and lack of response that
are inherent in Governmen* depart-
ments.

The second objection is the' more
important one; and that i3 the objec-
tion of interference of a political nature
or political influence. Here 1 would
like to pay my tribute to the fact that,
by and large, the officials who have
over the last fifteen vears and are
today running the AIR hav-> done so
in a fair, honest and unbiassed manner,
I think they have tried. by and large,
individuals apart, to hold the scales
even, not ‘o get involved. But the
same cannot be said, I am afraid, of
all politicians who have besn in office.

A particularly shocking example
came to light only a few months ago
in Orissa. Shri B. Patnayak, when he
was the Chief Minister, himsel!f volun-
teered to broadcast a talk on the food
situation in Orissa sometime in May
last year. When the script was sub-
mitted, the Programme Executive, I
understand. objected to the talk on
two grounds—one was that it lacked
objectively and the other that it in-
volved needless political controversy.
This objection was in regard to an
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attack made on Opposition parties in
Orissa and these are the words of Shri
Patnayak, which were quoted later in
the press:

“I have of late noticed that some
of our political colleagues belong-
ing to the Opposition camps have
started a tirade against the Gov-
ernment on the food front. I would
like to ask them one ques'ion.
Does villifying the Government
with half truths or untruths serve

to caution all that Government
would come down with heavy
hands on all those who choos: to
serve their own interests at the
cost of the Nation.”

Now, apart from the fact that this
reference “'to serve their own interests
at the cost of the Nation” comes from
the quarter it did, which is amusing,
the fact remains that Shri Patnavak,
the Chief Minister was clearly mis-
using his position. The Programme
Executive after some hours of arguing
was over-borne, he was intimidated by
what may be called the revolutionary
dynamism of Shri Patnayak, the new
tvpe of Commissar, and in the end, the
talk was allowed to be broadcast. Well,
newspapers in Orissa, the Eastern
Times of 17th May and 1st June and
the Praja Tantra which I understand
are owned by Congressmen and not by

the members of Omnposition parties,
drew attention to this lapse.
My hon. friend, Shri Surendranath

Dwivedv., who is not There now, 1
understand, wrote to AIR and Govern-
ment for permission to reply to Shri
Patnavak. 1 think this House will
agree that it would have been only fair
if he had heen given a chance to reply.
At this stage, howevor, the non-
controversial rlause cam= into npera-
tion and Shri Dwivedy was not given
permission to reply. Now, what hap-
pened? Was Shri Patnayak punished?
‘Was he removed from service for inti-
midating a poor Junior Executive or
for misusing authority? No, Sir. He
was not punished.
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Shri Inder J. Malhotra (Nominated—
Jammu and Kashmir): He has been
Kamarajed.

Shri M. R. Masani: But somebody
else was punished, and tnat was the
poor little Programme Executive. He
was punished for yielding to the Chief
Minister's pressure and not standing up
to him. Now, this is not fair to the
officials of a service like this, to be in
a vulnerable position and find them-
selves unable to resist. If this had
been an autonomous corporatiomr like
the BBC, such an incident could never
have happened, and that is why it is
important that this kind of abuse, even
though it is occasional—I agree it is
occasional; I do not think the members
of the ruling party are using the radio
in a totally biased sense—is put an end
to at the earliest possible moment.

I was amused to hear from the Com-
munist Benches a reference to AIR
being the most rigid broadcasting sys-
tem in the world. I wonder if my hon.
friend has ever tried to write a letter
to Radio Moscow, asking them not to
be complete stooges of thz dictatorship
of the Communist Party?

There is no question of comparing
All India Radio with Radio Moscow.
All India Radio tries to do its job in
a difficult situation where the condi-
tions are not fairly laid down, while
Moscow Radio is just a mouthpiece
of a dictatorship. While I do not
want to overstate the case, I do think
that there are dangers which should
be stopped.

Then there is the boredom of hav-
ing to listen often to the statements
and views of those in authority. They
also are entitled to their point of view,
but, if T may say so, it is often over=-
done. The other day 1 happened to
look at one of these television pro-
grammes put out from Delhi It is
called a ‘Current Affairs’ talk. This
was about four or five days ago. In
about four to flve minutes, T had to
go through the process of seeing the
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faces of at least five Cabinet Minis-
ters—the Prime Minister, Shri Chavan,
Shri Nanda, Shri Chagla and Shri
Sadiq. T feel that a film which within
five minutes has to drag in five Cabi-
net Ministers on a talk on current
affairs certainly shows an amount of
loading. and 1 do not blame people
if they get bored with the same faces
and the same voices.

It is only in the Communist coun-
tries—I think, there are very few ex-
ceptions outside the Communist
world—where the radip service is a
monopoly of the Government. Mostly
in free and democratic countries thre
are two varieties of services. One is
like America where broadcasting is
commercialised, where different firms
compete and there is no governmental
organisation at all. Op the other
hand, there is 3 middle path which
is followed by many other countries.
Britain is one of them with the BBC.
Japan has the NHK, an autonomous
corporation like the BBC, France has
RDF, and in Australia there are a
statutory corporation and private
companieg competing on a radio.
There are many models. I am not
being rigid about this model or that,
but I do hope that the hon. Minister
will, during his tenure of office, bring
before us and long a Bill which will
set up an autonomous corporation
under the genera)] supervision of Gov-
ernment ang Parliament.

Sometimes it is said that parlia-
mentary control will be eliminated.
That is not so. The BBC is discussed
in Parliament every few weeks. Some-
thing or the other comes up on a mat-
ter of pelicy. Then, every few years
there is a proper debate when the
licence of the BBC expires and the
character has to be reviewed. Seo,
the House of Commons has not washed
its hands of the BBC. It doeg try to
influence the policy of the BBC; but
it does not interfere with the adminis-
tration of the BBC. This is important.
I do hope that the hon, Minister will
now move on to this next step for-
ward in the development of broad-
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casting in our country. If he does so,
he will have the rare distinction of
being the first Cabinet Minister who
will have voluntarily parted with
authority which is at present in his
hands. It will be a great feather in
his cap,

Now I come to television. This coun-
try is 85 per cent illiterate or there-
abouts. In a country which is so litile
literate, audio-visual methods of com-
munication and education are. of the
greatest value and importance. An
illiterate man cannot read or write
but he can see and hear. If you are
going to carry information, education
and amusement to our people, it is
through the eye and the ear that we
will be able to bring it quickest. Even
for creating literacy, television is of
the greatest importance. It is being
used in the south of Italy and other
countries to spread the knowledge of
ABC and the three Rs.

Television today is a clean slate on
which we can write as we will. It is
being introduced even in the most
backward and the smallest of coun-
tries of Asia and Africa. On a recent
visit to the Far East, I saw it at work
not only in Japan, where it is a major
fndustry, but also In little Taiwan, the
Republic of China, Hong Kong and
even a backward country by our
standards and a small country like
Thailand, Today Iran, Pakistan, Nige-
ria, Ghana and Kenya either have
television systems or are about to have
them in the next few weeks or
months. Why should z country like
India lag behind?

In America, which of course is ad-
vanced, it ig anticipated that by 1970
1! per cent of the total expenditure
on education in the United States will
be used for audio-visual aids like tele-
vision. In England there are two-way
links being established between sci-
ence and engineering laboratories of
Cambridge, London and other uni-
versities,

Tn Morocco, an illiterate country
like ours, important educational ex-
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periments on television are taking
place. In each village radio and tele-
‘vision programmes are being followed
by inhabitants,

In Rhodesia, educational
started in September 1961.

television

In Taiwan it is two years old. They
started with 50 sets two years ago:

today there are 20,000 receivers in the

northern part of the island alone.
The cost of a television set in Taiwan
is $125 or between Rs. 500 and Rs.
600. I am told that in Egypt and
other countries also the cost has been
brought down to about Rs. 500. It is
expensive for the poorest man but
it is within the reach of our middle
classes. In the villages and among
the poorer people there can be com-
munity sets, institutional sets, read-
ing room sets, school sets and so on.
So, il is not a rich man's luxury; it
is becoming a common man’s need.

In the Report of the Minisiry on
page 24 there ig half a page about
what is sought to be done. I do no'
want to depricate what is sought to
be done. Something is being done in
Delht and they say that somithing
should be done in Bombay at the cost
of Rs. 40 lakhs. But why Bombay
alone? It is my city and I will be
glad if it comes there. But 1 do not
think that it is a problem of Delhi
and Bombay alone; it is a problem
of our villages and of the whole coun-
try. 1 think this start of trying to
pump public money into this is a false
start. I think this is not the way we
are going to get anywhere.

Then I will be told: ‘How will you
make it nationwide when we are such
a poor country? We cannot afford
it?" It is true, we cannot afford it
If we are going to use public reve-
nues, my own party will be opposed
to using the public money, the tax-
payers's money, on television whren
-undoubtedly there are higher priori-
‘ties. But there s a way by which
India can have television throughout

the country without a single rupee of
the taxpayer being spent. That way
has been tried vlsewhnere and has not
been found wanting. That method is
for time on television to be sold to
those who have a message to convey
or goods to sell. Such people will
then pay by sponsoring pregrammes
and by that payment they will main-
tain all the apparatus, the s!aff and
the stations by which television is put
across.

There are two pobjeclions that are
raised to such television., One js that
the programmes are cheap and vulgar
and the other is that they are cons-
tantly interrupted by advertisements.
This is not true as I shall proceed to
show.

Let me mention how it works in
Britain where ] happen to have the
privileges of being a personal friend
from college days of the Director
(General of the Independein: Taelevision
Authority, Sir Robert Fraser, who
was with mo in college when 1 war
in London as a student. Through him
I have come to keep in touch every
two or three vears with the progress
tha* thisz institution is making. In
Britain there are two television ser-
vices, the BBC and the ITV or ITA.
The BBC runs itg own television and
the Independent Television Authority
has its own system. They compete
und by competing they are creating
a healthy clihate where both sides
improve.

The Independenl Television Autho-
rity was set up by an Act of Parlia-
ment in 1954, The Authority is res-
ponsible for operating telcvision
services as a public service on a self-
financing basis. It establishes stations,
it selects and appoints programme
companies who compete tp sell pro-
grammes to ITV and ITV ig able to
choose between the programme com-
pantes judging them by the high
standards of the programmes. These
companies go to the manufacturer of
goods or services and get these manu-
tacturers to sponsor programmes pre-
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pared by the programme company.
The company that makes soap or
radio sets is not allowed to put across
its commercial advertisement. It is
only allowed to sponsor g play, a
story, a talk, a debate, a discussion.
some feature of cultural or other value
or a concert, and the company that
advertises gets the value or prestige
of having its name on that program-
me to show that such-and-such &
company Is enlightened enough to
give this great pleasure or ireat to
the seeing public,

It is true that in some countries
the programme is interrupted occa-
sionally to mention the name of the
sponsor or the goods that he sells; but
that also is regulated. In England,
for instance, not more than gsix or
seven minutes are allowed for com-
mercial sponsorship in an hour’s worth
of a cultural programme. So, these
evils are clipped,

The Act under which the ITA was
created lays down that the standard
of prugrammes shall be high, that
there will be supervision and parlia-
mentary interest in the programmes,
and there are clauses in the Act which
guaruntee that the ITA will maintain
high standards of programmes.

Similarly, it is obligatory that com-
petition  should be maintained. No
one company can be given a monopoly
and today there are half 5 dozen
companies in England who are given
the right to compete for time on ITV.
By all these methods 3 wvery high
standard has been maintained, Here
is a bouk which if hon. Membergs will
see, they will realise what an amount
of high level cultural and artistic
stuff is put across by ITV. This is the
same model that is being followed in
Malays, Japan, Ghana, Nigeria and
Kenyia. None of these countries have
felt that they are being corrupted by
allowing programmeg io be sponsored
by those who arg interested in doing
so. 'This experience in England which
has maintained a high standard is
something which we may well emu-
late. The only thing is that we should
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not be irrational enough to fear or
suspect everything that makes a pro-
fit!t The 1.T.A. has made a very good
profit. Let me show what it does for
the revenueg of Britain. The IT.A.
has made, since its creation, £26 mil-
lion as income. It has spent on its
services £10.5 million; it has paid
£7) million as tax to Government and
on top of it it has given £1 miilion to
the public exchequer as contribution,
just as the Railways make a contribu=
tion to the gencral revenues. So, here
is Britain, which has given ils people
the benefit of television without any
cozt to the public, paying taxes and
giving a million pound contribution
and on top of it paying for its services.
‘What possible objection can there be
to such a system? [ believe that it
we look at this dispassionately, there
can be no possible objection.

I was very glad to see a few days
ago in the Hindustan Times a report
that the hon. Minister himself has said
that—

“If India must have television
in the near future, it will have to
be sponsored on a commercial
basis. The present shortage of
foreign exchange precludes tele-
vision programme being put on
any other basis."

I think the hon. Minister has undoub-
tedly got the right end of the stick
there. I wish him success in pur-
suing his enguiries and research in
this matter and I do hope that he will
leave a permanent legacy in this
country,

Sir, if I may say so, he is the first
Minister of this Ministry, gince the
late Sardar Patel ran this Ministry,
who hag got political influence and
prestige behind him. I hope he will
use that political influence and pres-
tige and leave behind the monument
of a television service on an indepen-
dent autonomous and dignified besis.

Shri  Khadilkar (Khed):  Mr.
Deputy-Speaker, Sir, on rare occa-
sions I agree with my hon. friend
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Mr. Masani. On this occasion I do
agree with some of his criticism and
some of his suggestions. But at the
same time I would like to utter a word
of caution because he hag pleaded for
a commercialised television service in
this country and I feel at the present
stage of development, if we go after a
type of television civilisation which
reflects the high-speed life in the
West, with all its conseqguences, it
would not only be a waste but, per-
haps I am afraid it will have a dele-
terious effect on the morale of the
people. Therefore, so far as his last
sugpgestion is concerned, I do not en-
dorse what he said, that is, our
television service should be commer-
cialised, and I have some reasons for
it. This Ministry of Information and
Broadcasting has a very dynamic role
to play in this country.

Shri Kashi Ram Gupta (Alwar):
You do not endorse the praise of the
hon. Minister?

Shri Ehadilkar: Yes, [ do. 1 am
happy that the Chief Whip who has
been mainly concerned with the Par-
liamentary Affairs has taken charge
of this Ministry. He has maintained
certain discipline, dignity and deco-
rum of the House and now he has
taken charge of, if 1 may say go, a
new empire with about 12 or 13 de-
partments. Let us see what dyna-
mism he brings to all these depart-
ments and the Ministry concerned.
Unfortunately, in this country, this is
the only instrument or the only me-
dium at the disposal of the Govern-
ment which can reach the illiterate
and the literate masses and explain
the major objectives of our policy.
Unfortunately, the other medium that
ig open now, that is, the newspaper
industry hag become a monopoly, and
in this country, particularly when the
newspaper industry has become a
monopoly, it is the responsibility of
this Ministry, in my opinion, to see
that the masses are enlightened. It is
not simply an instrument of recrea-
tion. It is an instrument of education,
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enlightenment and of imparting scien-
tific information to the illiterate mas-
ses and the peasantry that lives in
villages so that they would come up
and catch up with the modern tech-
nique. Here, 1 would like to quote
a few sentences from a gurvey carri-
ed on in one of the reporlts by the
Conservative Politica] Centre in Lon-
don in 1960. Irave emphasized
the role of radio in the literate as well
as the illiterate gociety which is try-
ing to keep up the democratic super-
structure. I will quote only a small
portion of it:

‘“Broadcasting is the nation’s
greatest unifying communications
force in peace or wwar. Without
doubt radio is going to make an
ever larger impact on the lives of
people in the emergent countries.
Among literate nations, its influ-
ence has proved enormous, among
nationg with a high proportion of
illiteracy it will be greater still.”

This survey has rightlv pointed out
that the responsibility or the role of
this Ministry should be emphasized
from this angle as to how with this
instrument at your disposal you are
helping the forces of integration and
unity in this country, how you are
repelling the propaganda of our
enemy, and low you are educating
the masses with the new technique
in the understanding of the processes
of democracies that we are following.
If that is done, it will perhaps streng-
then the basis of democracy. There-
fore, as I said, it is a big role and the
Minister has a big responsibility, So
far, it was a sort of a subordinate
Ministry and unfortunately it was not
taken in that spirit that it has 3 big
role to play because, as T said, the
newspaper indusiry in this country is
a monopolv. Even from the present
report if we look at the pattern of
ownership we can realise how it is
being controlled. This is what the re-
port says:

“130 dailies controlled by chain
groups and multiple units clalm
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65.9 per cent of the total circula-
tion of dailies in India. 9 big
English dailies controlled by chain
groups of multiple units claim
76.9 per cent of the total circula-
tion of English dailies.”

From these figures it is very clear how
the whole apparatus of the press
which is being controlled by the mo-
nopoly is being utilised.

15.28 hrs.

{SHRIMATI RENU CHAKRAVARTTY in the
Chair)

Some thought was given to this

aspect of the emerging monopolies of
the press when the Press Commission
discussed this problem. I would like
to quote something from the Press
Commission’s Report. This is a menace
to our democratic growth, to our
socinlist objective because as Pandit
Jawaharlal Nehru recently pointed out
while addressing the Silver Jubilee
Celebrations of the National Heruld on
Seplember, 29, 1963:

“A few newspapers arc domina-
ted by capitalists who promote
their own interests. which often
place hurdles in the correct exe-
cution of Government program-
mes. Some of the newspapers are
rich and have a Jarge circulation.
But making profits should not be
the ultimate aim.”

The same thing has more or less
been observed by the Press Commis-
gion in their report. They have sta-
ted:

“It is, perhaps, inevitable that
a paper that is owned by busi-
nessmen or industrialists, whether
dil'ect]_v or through the control
of joint-stock companies, should
adopt editorial policies which ad-
vance directly or indirectly the
interests of thre business commu-
nity as a whole, or the particular
business interests or commitments
of the proprietors.”.
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With this observation, they have
made a projection and they have made
a suggestion. Unfortunately, the sug-
gestion regarding the Press Council,
made in 1954, is still being debated, or
was perhaps debated upon in the
other House, and it is yet to take
shape, because the Bill that was in-
troduced in all its aspects does not
really meet the needs of the present
situation. That is the criticism offer-
ed. But, as the Press Commission
had observed:

“Tt shall be the responsibility
of the Press Council to review at¥
the end of flve years all the con-
sequences of newspaper owner-
ship in the light of circumstances
then exisfineg....”

—nearly twelve years have passed
since then—

“....including an examnination
of the effectiveness of the nssocia-
tion of employees with the owner-
ship. The inquiry will also cover
the manner in which the Trust
form of management or employee-
ownership should be extended to
other units of the Press.”.

Off and on, we refer to Gandhiji's
teachings. I do not know what
thought has been given to the trus-
teeship idea that was propounded by
Gandhiji in all walks of life including
industry. But this is a field where
ownership and the editorial control
could be. separated, and there are
some good examples in this regard.
For, when this matter was raised, re-
cently, a paper like The Hindustan
Times, I was pleasantly surprised, had
very favourably commented on it.
Just before that, if I mistake not, a
paper that was formerly owned by
Britishers had a new Indo-British
joint ownership, and to some extent,
they have evolved a new system of
trusteeship by inviting distinguished
persons to insulate the editorial con-
trol from management and ownership.
Some such thing deserves to be done.
The Hindustan Times has spelt out
what has beep done, and 1 would
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}ike to guote a small portion of what
it has stated. It has stated that:

“If a change in newspaper
ownership in today's conditions is
not practical, new thinking could
usefully turp to gther methods
of achieving the results men-
tioned by Mr. Nehru. In Great
Britain, for instance, the scpara-
tion of ownership and responsibi-
lity for editorial conduct has been
adopted  successfully in several
newspapers. There is no reason
why the pattern cannot be follow-
ed here by creating trusts charged
with the special function of keep-
ing an eye on editorial policy and
insulating the editor and the edi-
torinl stoff from the influence of
the proprietors.”,

Therefore, 1 would urge that the new
Minister who  hag recently taken
charge of this Ministry may look intn
this matter and hasten and finalise
this Bill regarding the Press Council
and try to introduce the trust type
of ownership and insulate ownership
from editorial control.

I would now come to the aspect of
the radio.

Mr. Chairman: The hon. Member
should try to conclude in two minutes.

Shri Khadilkar: I would request
you to give me a little more time. I
am the first speaker from my party,
and, therefore, T would request you
to give me a little more time.

Mr Chairman: I was told that the
Congress Partv Members could get
- only fifteen minutes each.

Shri Sham Lal Saraf (Nominated—
Jammu and Kashmir): You can
deduct the extra time taken by him
from the time that would be avail-
able to the other Members of the
party.

Shri Khadilkar. 1 shall
finish as early as possible,

try and
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Mr, Chairman: The Minister and
the Chiet Whip are the same.

Shri Khadilkar: There ig another
aspect which is very important. We
have advanced criticism in this House
regarding publicity, external as well
as internal. On this aspect 1 would
like to say something, because it is
a matter of concern for all of us, and
we have sometimes expressed our
misgivings about how it is being han-
dled at the present juncture.

For instance, there was no power-
ful {ransmitter tu counteract Chinesc
propaganda. The transmission power
of China—] am quoling from me-
mory—is about 30,000 k.w. in all,
whereas ours is hardly 16,000 k.w. or
so, which is just about half of what
China has. When we did not have
the transmitter, and while we were
trying to counteract the Chinese pro-
paganda and introduce z new feature
called ‘India and the Dargon"—now,
fortunately, it has been stopped—
sometimes, one would wonder whe-
ther the propaganda wag directed
against China or against Indian ad-
vance. 1 have no time; otherwise, I
could have pointed out the actual ins-
tances; those responsible should be
decalt with properly. It is not a ques-
tion now of who entered into the
Voice of America deal, that was a
shabby deal; it is good that it has
been given up, because no self-res-
pecting nation and no newly inde-
pendent country in this part of the
globe could allow some other nation's
voice to beam out from its territory
and try to influence our neighbours.
On the contrary, there would be a big
wall of prejudice raised against us
if we had allowed that deal.

Dr. M. S. Aney: Who committed
that first mistake?

Shri Khadilkar: I shall leave it to
the hon. Minister to correct that mis-
take, I ghall not take it up on myself.
But when the propaganda is carried
on, there is one thing which should
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be borne in mind. If the officers res-
ponsible do not keep in mind the
objectives for which the propaganda
is directed, it is no use; it is not a
question that we are at the present
juncture having sume differences with
China and China is carrying on pro-
paganda against us and it should be
counteracted, but at the same tme,
attempts should be made to sec that
the counteracting will nol have a bo-
omerang effect on our domestic pro-
paganda or propaganda among other
nations, especially the newly inde-
pendeny  countries  of South  Asia,
Africa or the Arab world. That cau-
tion also should be kept in mind.

1 would now like to say a word
about the Press Trust of India. 1t
has been pointed out by a former
Director of News Services of AIR in
one of his articles as follows:

“Attainment  of independence,
however, gave the broadeasts a
precise direction. From that day
onward they could reflect what
India stood for . . . . as the two
main contending political ideolo-
gies began to dominate interna-
tional polities, the task of giving
the listener an accurate account
of world developmenls became
more difficult. All Indla Radio
could oblain no assistance from
any news sources of its own, for
instance, from its own correspon-
dents, there werc none abroad.”

We have guffered because AIR is not
maintaining at the necrve-centres, at
least at the important nerve-centres
of the world. well-qualified corres-
pondents, and, therefore, we were
misled regarding the Congo, as indeed
we are now misled regarding so many
happenings  in Africa, The Press
Trust of India is linked with Reuters.
Reuters news is coloured from the
Commonwealtlr point of view. There-
fore, for financial reasons, and for
reasong of personnel, if there ars
shortages of personnel, I would make
the suggestion that the Press Trust
of India and All India Radio should
jointly cater to the newg that is to
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be broadcast here; and at the same
time, instead of getting news from
just one source, namely the Cam-
monwealth source why should we not
have news from other sources also,
as for instance, the Russian source,
suchr as The Tass as well as some
other sources from America so that
with a little discernment and a little
circumspection, we can evaluate the
news that is available and give it back
to the Indian people? That would be
more in keeping with the necessity
of the times and it will be more objec-
tive also. Some such mechanism has
got to be worked out. Otherwise, we
shall suffer not only inside but out-
side.

Recentlv, T happened to meet an
important personality from East Afri-
ca and he said that they depended
sometimes for news from India but
they later on discovered that what
wius given to them was a concoction
which had been dribbled out from
the Reulers' news and therefore they
were misled. These things ghould be
avoided.

I would say just one word about
our publicity, internal as well as ex-
ternal. The publicity for the Ministry
of External Affairs within India was
looked after by the Ministry of In-
formation and Broadeasting, till 1958,
on the same basis as that for the
other Ministries of the Government of
India. I do not know why the bifur-
catlon took place. Now, what are its
consequences? Obviously, there is no
co-ordination. Our external politics
iy a projection of internal policy, and
when we are trying to reach our
own people, the only source from
which it should emanate is All India
Radio. So, they should have some
sort of liaison with the External
Affairs Ministry and try to get the
news and should circulate it or give
it on the air. That would be a better
arrangement. But that co-ordination
is completely lacking.

Regarding sending out delegations
or delegations coming from the
foreign press, recently a delegation
from Nigeria came. T do not know
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what the External Affairs Ministry
thinks about it. But they had not the
courtesy, unfortunately, to allow them
or arrange for, ap interview with the
Minister of Information and Broad-
casting. They were very eager to
meet him. They made a complaint.

1 dv not know whether they had an
interview with him later. They felt
that the main Ministry concerned with
the press, publicity and the radio is
kept in the background and some
bureaucrat in the External Affairs
Ministry is supposed to give out the
news which is many a time cut off
from the reality of the situation.

I make this statement because re-
cently in his book The F'ying Troika,
Shri K. P. S. Menon, formerly our dis-
tinguished Ambassador to Russia, has
stated  that our relations withh our
neighbours were bedeviiled by the
burcaucrats in the External Affairs
Ministry. Taking this into account, it
is for the Minisier of Information and
Broadrasting to assert in what form
news should be given, how it should
be co-ordinated. These essential
things must be taken into consider-
ation and the former position res-
tored.

One word more......

Mr. Chairman: In that case, time
will correspondingly be cut from the
time of Shri Inder J. Malhotra,

Shri Inder J. Malhotra: Then 1
would like to object. I am not prepar-
ed to have a deduction from my time.

Mr. Chairman: It is from the time
allotted to the Congress Party Mem-
bers.

Shri Khadilkar; The National
programme conducted nowadays,K on
every Saturday, is degeneraling. 1
have received complaints. One is a
very genuine complaint. Well-known
South Indian musicians are brought
to Delhi paying all the allowances
and other things and their program-
ames are broadcast alive. But Hindu-
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stani musicians are discriminated
against, Someone is sent and their

music js recorded and playeq back
here. So, it lacks the vitality end
the living force behind it; it is just
recorded music played in the name
of the Nationa] Programme,

One word more and [ conclude.
1 am sure the present Minister can
exercise his authority. His empire
is bulging out, as every Ministry is
doing. It is sprawling. If there is
stagnation, if there is soullessness,
if there 15 purposelessness, if there
are some flatterers and bureaucrats
in his Ministry, he should crack the
whip, which he has, and make that
apparatus cleaner so that ultimately
thic Ministry will not only entertain
and inform but will impart a new
dynamism. a new social urge, to
builg up the machinery to fight the

enemv, and have a new creative
vision,
Mr. Chairman: Shri Inder J.

Malhotra. Strictly 15 minutes.

Shri Inder J. Malhotra: I will try
to finish within that, We have just
listened to two most interesting
sperches in the House. Shri Masani
during hiz speech pleaded for the
creation of a new evil in this country,
namely, commercialisation of tele-
vision angd the radio. On the other
hand, Shri Khaldikar......

Khadilkar.

(Rajapur): A rose
by any other

An hon. Member:

Shri Nath Pai
will smell as sweet
name!

The hon. Member
He has

Mr, Chairman:
need not be interrupted.
only 15 minutes.

Shri Hem Barua: He has called

him a rose.

8hri Inder J. Malbotra: Shri Khadil-
kar pleaded with the hon. Minister
to try to free this country of the
monopoly of newspapers.
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Listening to the two speeches, I
was thinking all the time what was
the difference in our ways of think-
ing, what should be our approach to
the whole problem of information and
broadcasting. It is true beyond doubt
that we cannot afford to introduce
commercialisation of radio and tele-
vision in thig country. It ig also true
1o 5 greater extent that we cannot
afford o be ruled by the monopoly
Press in this country any longer.
How are we going to, not totally
finish, but at least, tone down the
monopoly press in this country a
little? Certainly one way is legis-
lation, but we have seen for the last
seven or eight years that attempts
have been made with no practical
results.

1 have a very smal] suggestion to
make, and although the senior
Minister is not here, I hope Lala
Shamnathji will convey my suggest-
ion to him, We have seen during
the last few years that the monopoly
of the bigger newspapers has been
growing; compared to that, the small
newspapers have ngt been coming up,
the reason being that their resources
are meagre. A newspaper that starts
publication with small resources has tn
live from dav to day on its earn-
ings. but we find that while on the
one hand Government say that they
want to tone down the monopoly of
the press, they have not been en=
couraging the small newspapers,
The Government of India is one of
the biggest advertisers in this country.
A very cumbersome procedure has
been laid down for the small news-
paper to get itself on the list to be
able to get Government advertise-
ments. The first condition is that
it should be publisheq regularly for
six months. If a newspaper can
survive the first six months of its
publication, I ¢an say without fear
of contradiction that it need not
depend upon Government advertise-
ments. I know that such conditions
do not exist in this country. So, I
would earnestly appeal to the hon.
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Minister that he shoulq kindly look
into this thing and see thal certain
incentives are created and more
facilities are given to the small news-
papers.

Shri Bade (Khargone): The second
condition is that it must be @
Congressman.

Shri Inder J. Malhotra: No, that
is not necessary. I would say first
preference may be given to the Jana
Sangh papers. 1 have got no grudge
on that account.

Now, 1 would come for a minute
to the Minister himself. He iz the
most charming man of this House.
Certainly after his taking over this
portfolio, the efficiency and the work-
ing of this Ministry, to some extent,
has apparently improved, and his
charming personality may be one of
the reasons. In the consultative
committee meetings also I have seen
that Mcemberg come out  thoroughly
satisfied. In other committee meet-
incs also, 7 have seen more satis-
faction expressed. Certainly, while T
give the credit to the hon. Minister,
1 would also like to give the credit
to the peonle who work under him

Many a time criticism has been
made that during the emergency
period, this Ministry did not function
or did not come up to the standards,
it should have, to meet the crisis.
Firstly, an emergency, as the word
itself indicates, is an emergency.
For a person who has been living
for wvears under his normal routine
of life—Shri Nath Pai is smiling—it
certainly takes a little time to get
adjusteq to the emergency crisis. If
in certain spheres the Ministry did
not come up to the standards and
efficiency  expected of it in the
emergency, in my opinion one of the
main reasons was that the personnel
we had or we are still having did
not have the required thorough train-
ing in their sphere of work. I will
quote an example how recruitments
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are made to the various departments
of this Ministry and what qualifi-
cationg are laid down. The minimum
qualification is a graduate with six
month; or 1-2 vears of experience of
work in some information organisa-
tion or journalistic experience. 1 uo
not object to thrse. But after an
officer is selected by the UPSC and
an offer of appointment iz given by
the Ministry—whatever media he s
appo.nted to.—be it the All India
Radio or the Directorate of Advertis-
ing and Visual Publicity or the Press
Information Bureau—he should be
given specific and particular training
to make him fit to dp his job as
thoroughly az somebody else who had
got that kind of training could do.
As far gg I can remember, I have
vven putting forward this suggestion,
not before this hon. Minister but on
the floor of this House, for the last
two years. To my utter unfortunate
dissatisfaction mothing much has
been done in this regard. I hope
that certain steps would be taken
this time. :

Another thing very closely linked
with this programme is the creation of
information cadre in the Ministry of
Information ang Broadcasting, 1 say
it was a good idea. This has been
in existence for the last 2-3 years.
I suggest to the hon. Minister that
he ghould ask somebody in the
Ministry to assess how far the trans-
fers from one media unit to another
media unit of the officers have helped
in improving the quality and the quan-
tity of the work. I have a little doubt
in my mind that if an officer who has
been working in the All India Radio
for the last ten years ig transferred
one fine morning to the Directorate
of Advertising and Visual Publicity
and is asked to write an advertise-
ment, I would not blame that officer.
He would certainly have great diffi-
culty to get adjusted to that kind of
work. The creation of an informa-
tion cadre is a good idea. But let us
see, whatever deficiencies are there,
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to make it more practical and see that
our officers would be able to work
more efficiently and such deficiencies
should be removed.

Let me congratulate the hon. Minis-
ter, again, for reviving—I believe it
has been yevived—the programme of
toduy in Parliament. We have been
pleading during the last 3-4 sessions
for better coverape of parliamentary
proceeding:. Thig was one of the de-
mands we had made. Mr. Masani has
suggested and to some extent 1 would
also suggest that the AIR programmes
connected with the work of Parlia-
ment should he made more interest-
ing, more informative so lhat people
could draw more advantage from
these programmes. Group discussions
hv  Members of variou: Partics could
also by one such programme.

I would now refer to the radio
stations working in the border areas
—Jammu  and  Srinagar. Srinagar
should be made stronger. 1y is a very
important  station. Tt is mainly to
cater, on the one hand. 1o the Kash-
miri population in the border areas,
rather, the whole of Kashmir to coun-
teract the Pakistani propaganda, and
on the other hand, beam out the pro-
grammes in the Ladakh area to coun-
teract the Chinese propaganda. 1
would suggest that some more pro-
grammes especially in Ladakhi lan-
guage should be introduceq at the
Srinagar station anpg the Srinagar
station should be mad. more strong
so that it could cover g wider area.

Now, regarding the working of the
All India Radio again, I would say
that at one time the suggestion was
made, and as Shri Masani also pointed
out, why not give some time for the
broadcast of commercial advertise-
ments from this radio as Radio Ceylon
hasg been doing. My only objection to
this point is that belng a Government
department, either you have it 100
per cent Government department,
or, you turn it over to Shri Masani's
hand and make it a commercial thing.
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Then you can have a broadcast of ad-
verlisements from All India Radio
also. '

Mr. Chairman, [ have strictly gone
by your orders and I am finishing
on¢ minute before time. In the end,
I would very carnestly appeal to the
hon. Minister that this House and
this country have got great hopes in
him not only as far as the improve-
ment of the working of the Ministry
of Information and Broadcasting is
concerncd, but otherwise also. 1 cer-
tainly ‘hope that he would give all his
mind and heart to this Ministry and
sec that its working is improved.

Shri Hem Barua: Mr. Chairman,
Yewr in and year out I have  been
speaking on the Demands of the In-
formation and Broadeasting Ministry
and it is possibly because of this that
a friend uf mine said, “Why is it that
You are interested so much in the
Ministry of Information anq Broad-
casting? Don't vou think she g in-
sipid and uninspiring?” Whatever that
might be this is onc of the most ne-
glecteq Ministries under the Govern-
ment's  dispensation There is no
doub! shou!l it

Here was a Minister who was ap-
poinled—Shri Satya Narayan Sinha—
a man of vision and ideas; he was
hanging for five months and it is
only a few days back that he has been
confirmed. Now, can vou think of a
Minister having to face the budget
seszsion of Parliament without a Se-
cretary or a Joint Secretary? 1 have
pointed out these faets only because,
as my friend has described it, it is an
Insipid and uninspiring department of
Government, My own contention is
that this is one of the most neglected
Ministries under this Government of
India.

Whatever that might be, this Minis-
try does not have—] hope Shri Satya
Narayan Sinha would excuse me if I
say so—any independent existence of
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its own. It does nol have the freedom
of action; freedom of thought; it
hangs on to the tail-ends of certain.
other Ministries, and without their
co-operation  this Ministry  cannot
stand. For instance, in order to im-
plement its cducational programmes,
it has to depend on the co-operation.
of the Education Ministry. In order
lo pul up an exhibition like the
“Nation Prepares”, it cannot pug it
up unless and until the Defence
Ministry offery its co-operation. Third-
ly, for its functioning, for its dewve-
lopment and for its improvement, it
has to depend on the Finance Minis-
irv. So far as the publicity by this
Ministry in South-East Asia js con-
cerned, it was so poor because we do
nol have strong transmitters and it is
only because of the new Minister,
Shri Satya Narayan Sinha, who is
politically powerful and influential,
that it has been possible to go out
for more strong and powerful trans-
mitters from Czechoslovakia and some
other countries, I suppose. My con-
tention is that it has to depend on
different Ministries. I have already
pointeq out three Ministries. The
fourth is, for the terms of service. the
conditions of service of ils empioyces,
it has to depend on the Home Minis-
try.

16 hrs,

[Mr. DEPUTY-SPEAKER in the Chair].

Fifthly. for its external publicity,
it cannot move an inch without the
blessings of the External Affairs
Ministry. These are the five Ministries
under whose protection this Ministry
functions. Let me say that Mr. Satya
Narayan Sinha's Ministry is like Drau-
padi of the epic Mahabharata has at
least five husbands.

Whatever that may be, from the re-
port, it is evident that the Films Divi-
sion hasg tried to do good work during
the emergency. But I would say
certain other things. It is on the capa-
city to stimulate the sinews of res-
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ponses to abnormal situations that the
success of an jnstrument lies. There
is an exodus of the unfortunate victims
of communal frenzy in East Pakistan
to Garo Hills. They are coming in
thousands, battered, tattered. maim-
ed by Pauxistani bullets. It is a tra-
gic drama that is being unfolded in
the jungle areag of Garo Hills. You
wil] fing boys and girls with crosses
hanging on their breasts moving about
and loitering about. They present a
sad spectacle. So many wives have
lost their husbands; so many parents
have lost their children and so many
children have lost their parents.

What did we expect? We expected
the Films Division to move to those
hill areas and take pictures of these
people. If TV cameramen from
France and Germany can come and
operate there and take pictures there
for world publicity, why is it that our
Films Division did not move to the
hills for this purpose? 1 do not un-
derstand.

This is how We miss our opportuni-
ties. On the top of it. Gen. Ayub
Khan hag been carry..:g on a vitriolic
propaganda. He says there has been
an exodus becapse of the fact that
India is encouraging these people 1o
migrate into that country. At this
particular moment, we expected that
our publicity would have stood up to
the occasion and exposed to the world
what i; happening in Pakistan. In
Pakistan, my information is they are
exhibiting a picture extensively even
in the rcmotest villages. What does
that picture show? That picture has
depicted a lurid image of India and
even children are shown in the pie-
ture with 3 map of India hanging on
the wall shooting at that map.

I do not want our publicity media
to degenerate to that depth, because I
do not want the mind of our young
vchildren to be corrupted and vitiated
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like that. But at the same time, what
paing me ig this. Our camera did not
move into the Garo Hills at this eriti-
cal hour to caplure the faces of these
people. The tragic drama is being
unfolded there. May I say, a moment
missed iS5 an opportunity lost? And
the tragic failure of our Government
15 this that we lack in vigilance; we
lack in alertness and that is why we
have been slipping constantly and re-
gularly on the banana peel of Chinese
and Pakistani diplomacy.

Now I have to say something about
the PIB also. Why is it that the PIB
did not organise press parties imme-
diately the exodus took place, to go
to the Garo Hills and give wide publi-
city, both internal and external, to
his tragic drama? We -expected that
from them. It is because of the PTI
that we came to know of this tragic
exodus, exodus of these masses of
uprooted humanity iuto the Garo
Hills, What was the PIB doing?
That is why I say that the PIB, apart
from dishing out some copies of in-
sipid and uninspiring speeches of
some Deputy Ministers to the press,
has a bigger function to discharge. I
do not accuse the PIB, or the Films
Division or the Information and
Broadcasting Ministry for all this. I
accuse the External Affairs Ministry.
It was the job of the External Affairs
Ministry to give a kick on the pants
of Shri Satya Narayan Sinha to mobi-
lise, to gear up the machinery, and I
am sure Shri Satya Narayan Sinha,
a man of vision and ideas, would have
immediately responded to this.

But my own objection is this. If a
Conservative paper like the London
Observer could carry in headlines the
misfortunes of these people migrating
from Pakistan to Assam because of
daily firings why is it that this news
was blacked out from our press? Why
was not sufficient publicity given to
this very fact? People never under-
stood it and possibly this would have
been a slap on the face of the General
Ayub Khan who has been carrying
on propaganda
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Shrimati Renu Chakravartty
(Barrackpore): Shri Mehr Chand
Khanna went there,

Shri Hem Barua: He went there

very late and that is why we have to
pay the price for being late. We are
always late. They precede wus in
publicity, in diplomacy, in so mmany
other things.

I must say a few words about the
All India Radio alse. Sp far as the
All India Radio is concerned, it is a
fact, and I have said like that last
year also, that when the emergency
came it was confronted with a very
extreme situation. For so long it was
broadcasting for the entertainment of
the peonple and peace-time education
of the people. It had to gear up its
machinery to another item, to pre-
pare the country, to prepare the
nation to face the aggression. We
understand these difficulties, no
doubt. But, in spite of the fact that
it was circumscribed, in spite of the
fact that it was lacking in cxperience,
it tried to do the job well

In this connection, I must congratu-
late all those boys and girls working
in the All India Radio, on whose ser-
vices, on whose contributions the
infra-structure or the supra-structure
of the whole institution depends or
stands. Here I must congratulate also
the boys and girls working in the
Gauhati station of the All India Radio.
I was taken aback when I found that

at a time when the Chinese were
coming down the NEFA Hills and
they were about to approach the

Tezpur plains, when Tezpur was
being evacuated and there was panic
in Gauhati, the staff of the Gauhati
station stayed on and the broadcasts
went on. The people did «ot run
away, did not leave the station, al-
though they, knew very well, those
employees of the Gauhati station
knew  very well, that when an
enemy pgets into our territory the
first thing it does is to catch hold of
the broadcasting instrument. There-
fore, I must say, though belatedly,
that I was taken aback when I heard
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all these things, and so I must con-
gratulate them.

Coming to External publicity,
which is poor in a sense, the Report
sa)& that in the matter of external
publicity the Ministry of Information
and Broadcasting counteracts ot issues
counters to Chinese and Pakistani
propaganda in consultation with the
External Affairs Ministry. That is
what it says here. That shows that
this Ministry does not have the power
to decide a thing. It does not have
decision; it does not have direction.
Every time that it has to broadcast or
put out a news it has to run to the
External Affairs Ministry and every-
body knows that the bureaucrats of
the External Affairs Ministry are very
slow to move,

And who does not know that just
as there cannot be the drama Hamlet
without a Hamlet in it, there can be
no External Affairs Ministry in India
without the Hamlet of modern Indian
polities in it, without Shri Nehru in
it? It is a long-drawn process of AlIR
running to the External Affairs Min-
istry people, they consulting the hon.
Prim: Minister, and it takes a lot of
time., What happens? When we
serve the news, it is always stale
news whereas China and Pakistan
give always hot news. About the fall
of Bomdila we came to know of it
through other channels, not through
our channels. There is a deadlock
created. That is why I feel that like
any other division or unit of the In-
formation and Broadcasting Ministry
AIR should be given the autonomy or
the Independence to function within
the framework of a broad nolicy: or
else—last time also I said like that
and this time also I want to repeat
it—convert the All India Radie into
a corporation like the BBC.

Shri Bade: It is now like Draupadi
and the Pandavas.

Shri Hem Barua: I must say that
the All India Radio tries to be non-
partisan. This time I was listening
to the cricket commentaries on the
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lest matches; that is the only thing
[ did regularly this time and I found
that they had drafted the services of
an important hon, Member of this
House, Vizzy. He is not here. He
did the thing commendably well, 1
liked it. I would say that this time
there has been much improvement.

So long it has tried to function on
a non-partisan basis. but I would say
that because of the enemies all round,
this instrument of publicity should
try to function now on a partisan
basis because, as you know, there is
nothing unfair in love and war. We
must be able to combat this propa-
ganda carried on by our enemy coun-
tries which is vitriolic in a sense.

You might say that T am making an
unethical suggestion but I make it
knowing China and Pakistan.

Mr. Speaker: Whatever comes from
the hon. Member, I will not cali un-
ethical,

Shri Hem Barua; Then I can make
it. China and Pakistan, because they
want to reach a wider audience and
all that are indulging in a sort of
piracy of the freguencies, that they
are allowed to use by the Interna-
tional Telecommunication Institution.
They are indulging in that sort of
piracy. You might say that it is un-
ethical of them; but I would say that
we should also try to do that because
it is war and the choice before us
today is between national existence
and national extinction.

Shri Harl Vishnu Kamath: Sur-
vival.

Shri Hem Barua: Survival. National
existence and national extinction.

Mr. Speaker: Those who intend in-
dulging in such things do not talk
about them,

Shri Hem Barua: That might be
true; but I would finish it in u sen-
tence.
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Shri ‘Bade: Man of action.

Shri Hem Barua: I only hope and
trust......

Shrimati Renu Cﬁakravartty: He
has to speak.

Shri Hem Barua: .. ....that Shri
Satya Narayan Sinha, instead of being
a little Buddha would try to be a
pirate also in this matter,

Now what happens? During the
Question Hour I asked about a secret
transmitter operating from some-
where in Assam and the hon. Minis-
ter said that he did not have the in-
formation alyout the secr2t transmit-

ter, The Dawn of Karachi hos come
out with a news item. The ncws-
paper, the Daow  of Karachi, says

that =Ueh u secret transmitier
operates from somewhere in Assam
and the Indian Minister knows about
it. And this is operated by the Naca
National Council, the hostile Nagas.
That is the information given to us
from Karachi. 1 think, the hon. Min-
ister does not know about it ur did
not know abou! it—whatever  that
might be. My information is that this
secret transmitler  operating from
somewhere in Assam does not belong
to the Naga National Conference. It
belongs to the Pakistani agents orga-
nised successfully by the Pakistan
Assistant High Commissioner’s office
in Shillong. It has done a lot of
things. That office in Shillong has
done a lot of things. We wanted that
office to be removed when they re-
moved our office at Rajshahi. But un-
fortunately enough the Prime Minister
did not respond to that.

Now, I want to say a word about
these staff artistes. So many Members
have spoken about these staff artistes,
Really it is a very pitiable spectacle
to see these staff artistes. They—
9,000 people—make substantial con-
tribution to the making of this medium
of Information and Broadcasting
Ministry. They have to depend en-
tirely on the mercy of their bosses.
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There is a tendency and that might
tend, I would say, to dangerous mal-
practices also. I do not want to say
there are mal-practices. But there is
a lendency like that. All the staff
artistes, for the renewal of their con-
fracts, have to run to their bosses.

1 have been telling this even in the
lobbivs to his predecessors, other Min-
isters and the pet argument that they
give is that their existence depends
on their voice quality. That is the pet
argument. But the hon. Minister
should also know that there are peo-
ple who work at the desk and their
existence does not depend on  their
voice, the quaiity of their voice and
all that.

Shri Tyagi (Dehra Dun): Your voice
hos staved as good as it was,

Shri Hem Barua:
stave like that,

I hope my voice

Nuw, I come lo another thing, There
15 a proposal for having a Central In-
formation Service and the Govern-
ment wants  {o give effect to it by
dirertly recruiting  from the LAS.
cadre. 1 say, this is a specialised job
and a specialised service. Therefore,
pcople working in  this service and
who have got experience should get
wn  opportunity rather than those
prople directiy coming from the uni-
versities hecanse they are LAS, offi-
Crrs

Then, there is another thing—and I
feel it very seriously—and that is that
the All-India  Radio should have a
Languuage Unit. rather, I would say,
Language Service, if not in other
languages,  at least in Hindi. What
happens today is, vou translate state-
ments or speeches from English into
Ilindi and the translations tend to
become stilted.  All the translations
zre like that and it is very difficult
to produce good translators all the

world over. Tha!t is the problem
today. The transiations naturally
heeome staccatn and stilted.  There-

fore, why not have an independent
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unit like that, an independent Langu-
age Service for the All India Radio?
Thank you, Sir, for the opportunity
given to me.

st Fo ®Wo fE@ (YY)
WY WEIQE, AT HATRd OF QAT
wartew 7 fam ¥ & ¥ aww
q A FET N AFAT § fF ag ww -
ST FY TOEW § ) I4F I 4 &-
g7 @1 T § R et el 6%
wfy g€ & 1 R o B wEenfwt
%, I guTeT & fel o degw
¥ gry ¥ fawg aEl & § e
FZT | oER ¥ sgTEETCY w1 e
g

g AT &9 ¢ & AvevEmn
afrfeafadi & wiger w9 &1 v
2, If9a aamr | o9 gt qW W
dFC WAT F1 IEE THA T 4T -
Far fear A ofdfeafmai & w7ge
FAT [T TN GEA | AfHT AOHTI-
FI91 7 qF FfenE ag & € SEwr a7
o1 2 A% UF HEAA F A | =W

F% e frar § @1 a8 a=e W AN
T 8, G W &Y Afd v § a1 qa|r
e &1 fraa g ar € | Aden &g §
f& myroETo Y wray ifF F o st
aF waifged A A7 9@ § )

Mo Ao S W0 : T T & 7

st "o ®Mo fgadY : vy == JraAw
¥ & wumar g fF = 9 wAy v
g foge. Arfa aver § o 3% qa #fame
FrEA g d g from # Ifew AT &
FH FTTFT 5|

Iy "aw g fr afz wrm T
oF TR § & qu T 39w wieqen
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[t 7o |re frdeN]

& sfoer wara ga% s § W)
HAAT TqT THILT HATR I &1 g,
IqF F17 A WG § 1 afk @ A
AT G gT T AT T WIA FO LT FY
S A ¥ =wad A fagr W
AN WET ATH ¥ ¥ A 3 wfeEsw
Aol AT, N wfers Han § I}
T 9 fama s 2, A F1 oA
HETL TF TFAT qF, AT F wwwar g
WMFTA FT dq7 fas w7 F,
" T I TAT FELT HAL FA
areafas &1 § " 98 g¥Wm

% 2qar g f foadt gy fagw
ga & 7 azfaa § 1 Pt g,
T/ Wrvd &, gl §A0 "ERd & 90
@ qg TG g | & g @ g www
wat wgied &1 fa fadeir g Fmaten
W gHI HAT W & ma wrAr afgd
ofe zad @ g 5% AT IfE
Tifg & 2w F1 # fa3w £ gardc Aifa
*7 wfrEm oY waror g 7% wrww-
VT FT T Wi FAT WYL F7T Arfeere
o =rfer afy got Fifs & gw
sfaafer & 7 77 &% afew o= A
THARRfMAT WA & gra ¥ 23w
s faw & &= 78 &, fawawe o=
X 9T & @E § oamew 0 o6
aifeena SR fegeme & =72 & vy
#, g9 I fAorwr &% g€ | oW
g9 I g Aat & s af=fwEr @
STFTAAT T 47 T9 T F1 7T TY
FL AT @ & | & AqUET mv A 3|
f& SR strrr @) =@ 17 21, MR e
&), ¥gi 7% qriAz & WY, gure =A@
& WA A FF TEAT | FAfAA
yEwEar § fF agi giedier nfa-
W= SO0 79 A1 F T A FFY
% | I g 91 & g wgEma ¥
Fgm f& @ wemew wr oW AEa
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IHEE 0 % 97 FL TG § IF A
W9 MT FTFE arfw wreT 7 AfF w5
Y s sEr 0 Afy wifew A3
firey & Atag A WA § )

ﬁrcrmrqw:ﬂﬁwa | g
faa s ¥ g mmw‘i" i
g ufrat ff 57 we enfamr o
JE( THX ¥ 79 Haww ¥ faaq efa-
e & 3 w9 afmar § a9 fafa
geqrd & foew ar A SqTfagt
#r 3 geafar § | feew gm 1 &
ag Tftrar & | g9 AWt ¥ Fo /4T
g =t &y Ao fag %1  Sfww o
Fem T WAt ofewr w1 ooF, gET
wy & g9t ¥ faww

ot (feere)
FRAT E |

WEIW WEYEW I OATY 3R
4@ 58 & $9 & wie o @

2

st wo o fr&S : ¥ A1 Tw
g o T3 g g fF ue afwr s 2
qg UF AL AXA! VAW & WA 9I-
afayt ¥7 7@ & = . fafew o=t
g K § T A wH Fifam 2w
g & wifuww @y & 1 gefaw
R wwfa T Tt 7y s  fa
g ffer Ig @ sH e 8 gesifa
faraT w9 T 3T %1 IR
o= W grET AifA wr feavia gy
o 1 wee = feramafemi o swer
et e § s g% e amm
o e fafem g 1 gy feew wr
&7 #1 fomm gam o fF ewa s
wrfe faamr &, 08 &0F o7 =ET Sy
fr gad wfagre I7 g1 98 74T A &
gl 1T 9 JaF) I3 | TEH WA
afvada F7T &1 s §

g FEgA
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Fiee afsafady smalq S g9
FIA T § 78 wea gra § 1 afeafaedt
#t fomr # aga 3w T fFar mar
R & a7 ads FEa g A oo
% fear mar 8, wfea gwrar 3w Fawmer
& AT AR fama 2w A A gET
FA-AFTFT F1 774 &, Fav e o7 anfes-
7 ¥ Figr faam &7 gafa gardt @vwTT
#t Tfy srfa 3 wafa v faw wfa fer
& Fa1 FT AFHT §H HGAT FAT
TF UEAT AF, FAAT FHIT &
AT 9 GAa feew wawia &1 w14
Far IzAr T0fEd, O gEd  faew
fedom #1 gzaw Fa1 wfgd @fe
AT Fi, AIFA #1 Feqafq o1
gofeam SFar S=EE 1 FEr o
|

¥ TRHAA I oF oar fawn
& foradr weawg # aga TEd A7 TARw
g | Wt aF gET HETHE FT W &
T a7 T8 T fF T 00 F7 W s
g & A7 g I HAAT ¥ HEAW |
giar arfe, faes Fror 3w WX #F
EHTE HATAT F1 a1 HIT gAY TTFL
F AT AT AT TF AL GGH qvAl
afg AT TF T F) 2@ T TFIA1
I AT HSIT & FF WASAT T agT A
WX g warHi #7 agd w9 g 0
& 213 & ¥z w%ar § 6 5@ 2w ¥ s
ST arer faget v s&mw 3 wfaE
& sarer A& &

0% WA @Te o g gawd
wr A &

st Ko ®To fggdy : wisT Tumy
amEt &1 e R sfawa ¥sarEr g
& | FEr &Y O ATl F oA qrer
Y¥ FUT AN & | 3% F ¥ e
T 3 B 681 &1 F1¢ faaqm 9y, A arar
art #F Srawd @y F far qer
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Araer 3 F ol wravawar €@ a@
FY & fw gu w9 ara F1H waAT e
F Arerw ¥ F¥ AR A ¥ A9 g
wa gar w¢ | dar fy #f aewt
& farare et foFar & & qesy Fgar?
2w #1 wer wray orarer fgE gwiy
W [UST IFET gEFTA Wi FAr
i 1 & wrean g f oY § OF Fam
R G fF Tw et § 5= & wew
¥ gIT 4y TG gATE €T F T9F 99 |

g g9 wiwd fay w ¥ g
gaeTaT A &1 fF S TRmeA 7 §
fe=Y fawrr & grog F9ar & 1 &
Gt wEtem Ft g qear §ofF
Arg a¥ qF WY TEA & FEAI & )
Tad wri gafa A8 g & 1 3 faamr
¥ 91T v mfews § 1T faedt
¥ ¥ oF w9 f wuwr ® gwg A
geEfaFr wFiT § | 9= fF fReEl
®T TAAT I3T T FAML 30 F 3T W@ &,
wWHm gt Faeaa g1 78 &1

oege wgizg, & a1 wgsl e
& f& soaT arp-gar § fg=t & ww
wpacewfa 21 @Wr ], o o wa ¥
gt A oAsT AW ¥ w19 wa-ae
g feeman #3997 <@ @AW H
g Hard feesr AT w3, "y
Wy ®EEdr Afa F ogFaw
a4 T AHQAIAAT EOT | @I
grr | zafay & amgar § fe ogaar
qdl 58 afgdzqa qv ar emd &, faas
faa & qois & ow & ®rg g "Wy
Fifoer &3 5 @0 qesy aF fedt &
HIOTH & g0 FIW F4 g4 ¥ uafx
g1 &%, #1T S1 9% afemfadt mfeaT
T g & F ¥A9 wast £ 7 &, g
W & WY Y, @y A & feey &
&t waew &1 v I 3fvg mia faw
g% | 9% g =M grr aifgad
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[ 7o w1 faN]
9 g ¥ § 9o SYEY g v 68
FgAT ATZAT, SATT @I FF FL TATT FT
T f g@ wvam ¥ o fedy A Aifa
ofa &1 foz & foaifess =@ 4,
IR qZT ST AT FAFY |-
AT B, T FT agM7 F qrawawaqr
arfs 1% gare w9 § for o7 7% )
I8 IF A ETE 97 I FH TG
FT whar foraar sud 7y o
21 =T 1Az Trfed, s admEfy
FAr aifgy afF fa=t & wro g1 @%
I HAATE WA HAAT FTEV | AHTAT
FT FTATZ WA HASAY F T Y afew AferE
® ¥ I & AIAA FHAT7 AT AR

wEardr gfwar § a1t # & samw

F1 FgAT qrEAl ¢ {5 ¢7 q97 eATfagIT
|@F & T ¢ 1 aFThhET Y oF
a3t fafeaar ag & fv ag sarofes
q oaemar o1 w®r oY) Seww ¥ fay
“feem zigww” & arfaw &Y
TEAR 9T #, oF ar ‘femena’
= 71 A7 gan ‘fggeara arpa”
AT FT | HASAT ATAT AT FTATH
Fgar ¢ o fe=lr oo f=vay amm
Fgar g w1 AET & g3 e 3
aaa az & fr ot % avzw ar fe=y
T 7 TFa A7 A fAAT @AY W)
© SHSAT AT FAAT FY AT OFT AT IHET
faY g3t 1 3T qEq JAT FACT )
TH AW &1 wIST Aifg om0 ¢, HE IF
FTE WaAa AET 8, FE ACA AL | EH
SNEHTT & T@ITLT H AT IW FT FTA TEY
ST HAT | Ar ;1A %7 F Ay gEaw
3, umrfuare arr feiger & foaa
gL & IAFY g 747 3 &Y SrAr anfgy
f& oF smETT AAT AT AERTU W
W F 32 AfF A7 T ARAT | AGATE
iz s AT gr v fpdr a1 @ @
s s g ey 1
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“fegera” wEwT {1 @ FEAwra
ey’ gEdAre g a1 4798 fagq wr
wRaIT &, & U F wAaE A g0
WUy T WE | gwowgy @ R
few & ¥ foedt § smary frr
w1 arfE A oAt et § amrar
F1 03 F% W T9H §+ fF W & #v
A @ L AR ¥ oweaw ¥ era
LRl

FIA & wraen § ¥ Fgw fF amma
1 Afg &1 gafadeo F7 41 "a-
IEET & | ST AR WIS ATAT AR
A gAY TS F A E oA AL
T Fifzy 1 gl A HedrY F1 T€IT
FT TN § 97 IGET EF 2% @99 9%
g q faw ama, eww F:ar 1 At
NET § ag A &v smar =ifEr
q@ATT g1 UF Qo dra@ faaw qrsay
¥ ST TF GGAT AT HEAT § | W
H&ATRT F  FETA &I FZTET FTOATAAT
Al za® wa@d 4z rn fE gaEr
FEAVA &9 g e | gafag
¥ faaza & f& wm oz +=2¥ &
1

# uvF " TFIT FT AOE HT FT
sar faevar avgan g 1 grETwai §
et &7 warfer #<F & |:amw § miY
aF &t Aifg @ g 98 osqrd v
dfifgs w@r & 1 zmETw ¥ feu oow
WOl /1T giewfas &3 #1 AFEaar
FY 71 Y &, F8fF aqqET | 7T FEFL
gz uat 4 At FEiA awarar ar fe
gardy Hifg az & fF <1 &Y 7 ¥ w7
ey 9% g gaa fear #w waifoa
T F | afe gw 2@ € v wmas
¥ ¥y A1 F RES T FTAYLF OF
gz woifea &7 few wr & wafw
qRFET §, IfF 1T a9 8 §, Jwt
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wrF AET 7 oTrqr 3 R, wgt dfus)-
WP HYT JAAT AT GF uIHTET F
wigage §, o A &3 w7 w7
¥z o &, arf F2 A enrfaw fEm
g & 5rzar o1 fr uay wgigw e
wrR fase €1 ¥ s@A 2 0

feedY wror # 9 wEw Tz
€, Wgr qrAY, =AY, W AWK
Fqasr | = oo § fR AW e
FFem F gafa 7 =1 wifow F7 @
Y R AT 3296 Y WR gERer
1 2frsln moamar ar g ¥ 0 &
frazT senr 5 2967 Y a7 4y
gz win & f& oF Usar ¥ zzwme
¥ wifag famm s 5w & a2t 7 Favwr
2 "F g Fgr 7 €afa AR g agywt
F1 qqar 7 faa g6

To Ho ot WO (TIGT) : AITA

#fadr a1 arg #@r foar

&t Wo a0 fgadt : gudY @i F A
Taex & are § #=a7 @At § 1 o
¥ e g7 AT oW F
gzfr a2 9 A1 oF JAmE fae
o & Afew & ddY wzw ¥ FgAr
Tear g fF 295 gaa1 & F2r qeen
&1 woF FgETAIT AT g R
g1 d39aT £a ¥ 7@ Tug AT a
fasar & A% 3¢ ox 77 iAfuae
& smar Ay @ ) 8 fRizw ¥ fs
THY WL €z 6T IsTurE fawnr ¥
foa 73 T fawr § mavas sew S
AT FU FL

daifd ool s=q faal & O w71,
1T H9Y FATAOR 9F Tee wiw sfem
¥ AX ¥ 7z @var 3w SUE F qar-
ST 2ar § 1 & e ar g g
WINTET FT AT 3T DAY TF THT
¥Y sear T | HATAFA TH AT B
2510 (ai) LSD—8.
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gfF gz o ifear ST s AT
fe=dy qar w9 2 arsEl ¥ Gead
wY wzifag Y 9d SR oTEEETAY &
marztar 0% faw? go &af # @y
fross fom w7 d9 ad9as g formd
fe agi # @a¥t wt o1 g4 1 a4 &
[7 & wfez f foeet ¥ wfaal &
afw faaw 91 @t =fes am fear
[ st fred go gamwl & T
e A fzur s Sifs g a9 Wy
F ooy & 1 7€ gy & ar
g3l & am W & v & fay g
qE WA § | AIFRT WG FIA AY
T #7291 A T AFTIA O T
werreET  frgss g SrEn fae
agi Y @Y FT FAIA B 4% |

¥ weal & g & w9 w qurd
M g AR WAl WgIEd & AT 3T
gaer fawrim wfus (i w1 qurg
g 5 gaw #19 @Oy dew @
g

werw WA L AGT F 1 WY
F qarf Mg 1 ;@ foE g
grar =tfgg |

Y /o w0 frddY : WO qH AW
fear gafag sasr g &1 g

Shrimati Renuka Barkataki (Bar-
peta): I must join the hon. Members
who have welcome the new Minister
in charge of this portfolio and wished
him well.

The Information and Broadcasting
Ministry has had to carry a very ex-
traordinary and heavy responsibility
ever since the emergency was de-~
clared. Even in normal times, this
Ministry has a decisive role to play
in the dissemination gf information
and the moulding of -informed publie
opinion. The madia of mass com-
munication f..'{ﬁ,: the sinews of demo-
cracy, ayJ this Ministry is the guar-
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dian of these media. They have to
be protected from insidious influences
and interesis that seck to stifle demo-
cracy and exploit freedom to end
{reedcm. When an infant democracy
Is subjested to aggression by its
enemies, the media of communication
have also to serve as a weapon of
defence ang diplomacy, and an active
instrument for securing the sympathy
and support of other nations.
1 am glad that"the Ministry has inade
an earnest effort to serve all these
demands that have been made on it
during the yecar.

Sir, the report says that the activi-
ties of the AIR during the year were
characterissq by two dominant fea-
tures, firstly, the expeditious impie-
mentation of the development plan
to extend the range of broadcasting
over a larger part of the country and,
secondly, the harnessing of all
available resources to meet the
situation created by the Chincse ag-
gression.

I must congratulate the Ministry on
the progress made in the imblemecn-
tation of the m-dium-wave plan which
with the installat'en of the 63 addi-
tional transmitters will bring 74 ner
cent of the population and 61
per cent of the total area
of the country within the listen=
ing range of the medium wave
programme. I am glad that the
power of the existing transmitters at
Kurseong, Gauhatj and Srinagar have
been nraterially enhanced to meet the
requirements of the situation on the
border. 1 have no experience abcut
the Srinagar station: but so far as
Gauhati and Kurseong is concerned,
I cannot say that the power of trans-
mitters are adeguate to counteract
Chinese propaganda in the north-cast
frontier area. I have myself tried to
tune to Gauhati and Kurseong stations
from Ziro, Pasighat. Along, Daporijo
and other places in the NEFA on a
powerful transistor set. I tried tc
tune Gauhati station from Tuting too
which is a few miles on ‘his side of
MacMoran Line. But these stations
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were feeble, incoherent and inaud;b’e.
The stations at Koh.ma and lmpnal
are also fezble and inadequate, in
view of the imperative need to coun-
teract the Chincse propaganda on our
frontiers, I urge that powerful {rans-
mitters  be  installed ut Gaunati,
Kohima and Imphal, and Kurseung,

As for the programmes of the AIR,
[ have to pay a tribute to the officers,
ariistes and the producers of the
AIR who d'd their best to rise to the
occasion during the worst duys of
the Exmergency. Howevor, one item of
the programme, ‘Topic for Today’ did
seem poesitively monotonus; and 1 am
glad that, of late, #ven this programme
is showing signs of improvement.

I must also draw the attention of
the Ministry to the fact that the
efficiency of the product'on staff is
being considerably hampcred by the
widespread frustration that has re-
sulted €-om whimsioal appoinments
and the deep scnse of insecurity that
is being felt by the staff wo king on
the basis of contract appointments.

The community listening scheme is
comenduble and It is gratifving that
thousands of receiving sets have been
distributed at =ubsidized ratfs to
panchayats, blocks, etc. But I am
afraig that more than hulf of these
sets are lying idle and constantly in
disrepair. I would, therefore, urge
that the Ministry should lay down
strict rules to ensure that the pro-
jects, panchayats or other organisa-
tions to whom the sets are gven
free or at subsidized rates do not 1€t
them go out of commission by negle=
ting necessary and timely repairs.

1 shall refer to the field publicily
wing now. It is heartening to note
that 19 field publicity units were
posted in border areas tn meet the
jmmediate demands of the Emergency.
Of these, 11 were posted in Assam and
in the NEFA. During my visit to
NEFA after the fall of Bomdila, 1
met some of the young officers who
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were working In the field publicity
units in these arems where there are
very few motorable roads and where
they have to carry the heavy equ'p-
ments publicity on their back. I think
we should be able to provide them
with light and modern equ.pment so
that they can carry them with ease
to any point on the hills,

Another problem which the field
units have to face in the hill arcus
Is to keep regular contact with the
headquarters to get instructions
from the headquarters as well as to
convey information to the head-
quarters for outside publicity. I
would like 40 request the Ministry to
ut‘lise the wireless or microwave
communication equipment to keep
contact with the officers.

The report of the Min'stry says
that fie'd officers carry on propagin-
da to counteract the hostile Chinese
and Pakislani propaganda and for the
purpose, special talking poinls ond
guidance material are given to the
officers to brief them on important
matters. One of the subjects was
about the NEFA reverses enquiry re-
port. When I v'sited NEFA and some
parts of Assam, I learnt how these
poor officers were heckled by the
public on this issue. Naturally, the
paople are eager to know what hap-
pened, what act'on the Government
have taken on the NEFA reverses
report, whether an enquiry was
conducted who were the persons
guilty and whether any punishment
was given to them and so on. They
asked these officers what happened to
the General who was in charge of the
operations in the Kameng division.
The field publicity officers had to im-
provise their answers to these ques-
tions on the basis of the informatirn
they had got from the local news-
papers, because the guidance materials
did not gave them any information
about this. They had to admit that
the General had resigned and had been
appointed in some shioping firm on a
¢ahulous salary. This information
neither reassured the people nor
assuaged their feelings.
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Then I should like to say a few
words about the exhibition, “The
Nation Prepares”, to which reference
was made by Shri Hem Barua. I saw.
one of these cxhibitions at Delhi and
another at Gauhati. The auality of
the exhibits at Gauhati was so differ-
ent that I could not believe that this
was one of the projects of our Gov-
ernment to boost the mora'e and
arouse public enthusiasm. On making
an enquiry, I was told that the exhi-
bits could not be brought tn Gauhati
in time. I do not know whether suzh
exhibitions are organised in a similar
slipshod way at other places too. I
hope the Government will remember
that poor quality of exhibiis wiil ham=
per our cause by dampening our
morale.

I must congratu’ate the Ministrv for
its quick deccision to transfer the PIB's
normal pattern of work into a broad=
based publicity effort in the context
of emergency. I must sy a few
words about the regional ofice of the
Press Information Burcau at Gauhati.
That office is housed in a very dilapi-
dated building; the staff is not ade-
quate and the teleprinter line is mostly
out of order. The impeortance cf this
office at Gauhati, which is supposed to
be or is described as the -apital of
the forward areas in this sector, can=
not be aver-emphasised. The Govern-
ment must take proper and prompt
action to improve the efficiency of that
office.

It is heartening to know from the
report of the Press Registrar that the
increase in the circulation of periodi=
cals and dailies is near'y doukle since
1961, but the Government has to be
more vigilant and careful to check the
growth of yellow journalism, especial-
lv of smal] papers thriving on sex,
slander and crime.

As far as the distribution of news-
print is concerned, I must say that the
Ministry is not vary fair to the sma'l
but very effective paners in *h2 border
aress. As a result of this the small
newsoavers in’ the border areas have
to persist in buying newsprint &t
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blackmarket prices and this in turn
makes the newspapers very costly to
the loca] readers.

1 must now refer to the efforts
that the Ministry is making to count-
eract the propaganda that China,
Pakistan and tbe Naga hostiles are
carrying on both’ within our frontiers
and in the international sphere. 1
cannot say that our efforts are ade-
quate and sufficiently effeclive. 1t
is common knowledge—in [act it was
pointed out by many Members of this
House—that tithere are so many un-
located transmitters opzrating withun
our borders, in wviolation of the law
of the land and internationa] conven-
tions. They are carrying on a vicious
campaign against our country and our
Government. The power{fu]l trans-
mitters of the Peking Radio and the
powerful transmitters in Dacca and
Chitagong area bcaming their broad-
casts at the people of our btorder
areas, especially the tribal pcpuation.
Hostile Nagas too are repaited to be
operating their own transmitting
units. Nor is the radio th» enly pro-
paganda medium that China and
Pakistan are empoying. Fakistan is
using illegal infiltrants and so-ca’led
religious divines who are sent out to
the vulnerahle areas. China is hold-
ing out sweet and tempting promises
of mi'k and honey, utilising young
tribals whom they have indoctrinzted
and mis'eading prople by fa'se
accounts of prosperity on the other
side of the border. To combat all
these, we have to intensify and diver-
sifv our internal and external propa-
ganda. The cynical and lying propa-
ganda of China must be exposed. We
do not need to resort to the kind of
lies or vicious and vitunerative pro-
paganda that she or Pakistan carries
on. The truth about Pak'steni a‘roci-
ties. persecutirn. genncide and cvniral
disregard of human values is damaging

enough. For lack of time, I donot
want to quote the harrowing tales
I have heard and the hea-trending

gights I have seen when I visited the
refugee camps in Garo Hills. To put
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IE' these facts before the bar of world
opinion is to expose Pakistan in its
true colours. We must orient our
publicity in this direction. We have
a strong and unassailable case, I.et it
not go by default,

With these words, I support the
Demands of the Ministry.

Shri Earni Singhji (Bikaner): Mr.
Speaker, Sir, the Minist:y of Informa-
tion and Broadcasting p.ays a vital
role in buiiding up a country like ours,
with suech an immense amount of illi-
teracy. It is a matter of very great
p'easure that at long last we have a
Minister like the hon. Mr. Satya
Narayan Sinha, who has been kncwn
as a go-getter and who has fortunately
no fads as; well. With his coming ,im
as Minis'er of Information and Broad-
casting, a breath of fresh air has come
into the Ministry.

It is a wel'-known thing that in a
country, particularly where there ig
so much illiteracy, the audio-visual
media are regarded as perhaps one of
the best wavs of incu'cating education
into the minds of those who sre un-
educated. It is because of this that
this Ministry is of such vital import-
ance to our country,

The radio facilities in our country
and the net-works are indeed praise-
worthy and over the many years, we
have seen that AIR have opened many
stat'ons a’l over the country in an
attempt to reach all the remote areas.

I would, however, like briefly to
mention something about the 1000KW
stations that we wish to put up in our
country to counter the hateful and
poisonous proprganda of China and
Pakistan, against our country, I
should not get entang'ed into the con-
troversv as to from which country we
must get the transmitter. But the
most important thing at this stage is
that when Pakistan and China are
pushing through their powerful pro-
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paganda against our country not only
towards India, but towards the other
neighbouring satellite countries, we
today are unable to meet their pro-
Jpaganda or to put out any counter-
propaganda on our part. I have no
doubt that the Ministers are trying
their best to get a 1000 KW or even a
larger transmitter. But I would say
that the important factor right now is
time. We have wasted a lot of time
In this and every single day that is
wasted means so many other people
In other countries will swing over to
the propaganda of China and Pakistan
egainst us. I would urge upon the
Minister’ that we should now lose no
time and must get a transmitter that
can cover a wide area not only of the
Far-East, but a'so China and parts of
the Middle-East. If we can achicve
that, say, within the next six months,
I am quite sure that our propaganda
machinery would be geared up to full
strength.

Last year I have made out a case
for making the All India Radio into a
corporation. The same thing was to-
day very ab'y suggested by Shri
Masani and I would like to lend my
support ty th's. The A'l India Radio
has today become a gigantic organisa-
tion and I think we could have a cor-
poralion and make it an independent
body.

For any Ministry as dynamic as that
of Information znd Broadcasting, you
need not only a Minister, not on'y a
Deputy Minister but the entire
hierarchy of people who genuinely be-
lieve in the mission they are propagat-
ing. Tn this case, we have a dynamiz
Minister. I hope that a'l those under
him would give him the full support
that he needs so that this M'nistry can
be made the most powerful instru-
ment to get rid of uneducation.

listen to
imbibe

In our country, people
radios for two purposes—to
knowledge and also for a certain
amount of recreation. In an over-
taxed country like ours, where a citi-
zen {s oppressed from all sides, he
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very often switcheg on to the Vividh
Bharati programme so that he may be
ab.e to relax himself. Since a year
now [ have been approaching the Gov-
ernment and the Ministry of Informa-
tion and Broadcasting with the request
that the Vividh Bharati programme
should be made a round-the-ciock pro-
gramme. India is an immense country
and there must be milions of people
who work at all times of the day and
night. There must be thousand: and
thousands of people who must be tra-
velling in trucks on the roadways.
For them a round-the-clock pro-
gramme of Vividh Bharati wou'd not
only be entertainment but would also
help the bus and lorry drivers to keep
awake and be away from hazards. It
has been an accepted fact now that a
large number of accidents take place:
on the roads during night when peo-
ple suffer from road hypnosis. If
only they can tune to radio, it will
keep them awake and a number of
accidents coulgd be averted.

Many friends have paid tribute to
our colleague, the Maharaja of Vijaya-
nagaram, who is indeed a well-known
figure in cricket. He has become
extremely popular as a commentator
for crickett I sincerely hope that
cricket polities will not come in the
way of this fine man doing his job as
a commentator,

This Ministry has over the many
years given a great deal of emphasis
to sports, not on'y on the radio com-
mentaries but also on the movie news-
reels. I wou'd like to add that some
more items of sport like shooting and
golf could receive greater coverage by
this Ministry, because these are some
of the important items on the sports
agenda,

Last year I had spoken at length
about tclevision. Our country today
needs television more bad'y than most
others, as I mentioned then, because
of our 1iliteracy. India is a huge
country with immense tasks before it
and the on'y way that you can reach
the millions of its people is threugh
rural television end, as far as televi-
sion is concerned, we are sadly lack-
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ing. I was in Egypt a year and a half
back and I found they had three
channels there. 1n Cairo City alune
three channe's are operating. Singa-
pore had two and Japan had five. In
India we still have a baby transmitter
in Delhi. I adm:t that as far as the
picture ang voice are concerned, the
Indian transmitter is exce lent, but we
are not reaching a sufficient number of
people.

1 have suggested this last year,—I
also repeat it again this ycar—that if
we are umable to put television trans-
mitters in the country, then we should
certanly exemine the question of
sponsored programmes. The hon,
Minister has an open mind on  this
subject and right now the most impor-
tant thing is the question of time. If
we  are going to lose two or three
years merely thinking whether we
shou’'d go in for sponsored pro-
grammes or not, valuable time wi'l be
lost, as also waluable opportunitics to
people who want to imbibe greater
knowledge.

As far as the Fi'ms Division is con-
cerned, being a photographer myself,
I wou'd like to congratu’ate all those
concerned on the wonderful piece of
work thev are doing in producing first-
rate movie films, news reels etc,

The photography is first-rate and
I think that the message that they try
to convey is something we al] Indians
can well be proud of and the hon.
Minister can well be congratulated
for 1it. But I would likc to suggest
that in view of the foreign exchange
probiem that we have in this country
—having been in this Heuse for three
terrns 1 know that we are likely to
live with the foreign exchange prob-
lemm perhaps for the rest of our lives
—it is essential that the people of
Tndia are given an opportunity to see
th: other parts of the world through
the medium of the movia films. For
that T wou'd request the hon. Min-
ister that we should have short films
changeq every week along with the
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news reel showing the different parts
of the world, how those peopl: ave
trying to advance their countries, how
they work and showing the progress
m ai] fields If these films could be
produced either by our Indian camera-
men or alternatively imported from
abruad. it would help our people
having a better idea of the rest of the
werid which they are deprived of
visiting because of the fore'gn  ex-
charge problem.

I woulg also like to suggest that
we should alsp start a series known
as “See vour Country” or “Know yrur
Country” series. We have something
of the sort at the moment, but it is
not intensive enough. T would like that
the Government should have, say. one
movie film every week, that is, 52 in
all, which would cover most of our
counitry and which would help also a
number of people in bur country, who
wish to travel but who do not have
the means at their disposal, to get to
know their own country, the beautiful
places, the cities, the lakes and every-
thing else of interest.

As far as India is concerned, it is
equally important for us to produce
short movie Treels about our own
country, about our industrialisation,
about our river valley projects, and
send these shorts out to other countries
so that people can get a better idea
of what we are trying to do and what
we have achieved in the short while
that we have been a free country.

This is the Olympic year ang there
would be millions of people from all
over the world who would be lucky
enough to gn and see the Olympics at
Tokyo. Unfortunately, aga'n because
of the foreign exchange restrictiuns
millions of Indians who would have
liked to go and see the Olympics
themselves would be deprived of that
pleasure. 1 hope that the M'nisiry
will depute a team of cameramen
from India who can g and produce
a movie fllm called, “India at the
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Tokyo Olympics”—say, an hour len3th
t#iim—which could bz shown all over
the country so that what people will
miss seeing by themselves they can
ceriainly see by the medium of this
movie.

Then I would like to say very
briefly a few words about the publi-
cations angd the Publications Section
of our Ministry under question., We
have a number of magiz'nes that
come out, like, the Kurukshetra,
Yojana and a large number of others.
Some of them are good, but what I
regard as the yardstick of a good
masazine is whether anybody will
pick up a Yojana or a Kurukshetra
in spite of other beiter magazines
being on the stalls. That is the yard-
stick. Unfortunately, the get-up of our
macazines is not good enough and
although many of these a-e drled out
froc to people, not many will read
them. T hone that the Publications
Divizion will spend a little more t'me
on 3 better get-up of these magazines.

As far as the Press Information
Bur-au is concerned, which is fune-
tioning, T believe. now for 25 years,
I understand that even today they do
not have even 5 single foreign
lan~uage cell. T b=lieve that as far as
lanfuaaes lik~ Chinese or the laneu-
ares of the Far Eastern or the Middle
Eastern countries are conrern=d, we
in India todav have to devend on
translations from the London Times
or the BBC. T do not know whether
it iz the correct position: but if it is
sn. I would verv stronglv reauest the
hon. Minister that we should have
these lanfuage cells, research cells,
g0 that our own hovs and girls in
India can learn these languaseg and
he ahla to translate them without our

_ havine tg denend on foreign news
ggencies of other countries.

T should briefly mention about tha
Central Information Service which,
1 helieve, has iust now been put into
operation. While it is on the same
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lineg as the IAS or the IPS, the men
of this Service are very low paid; the
Pay scdies are most unatiracuve., 1
would like the hon. Minisier to re-
consider this question and mike the
pay scales attraclive gg that we can

Eget pe;lur people {for this specialist
Service,

As far as external publicity is con-
cerncd, I would like to make an
observation here. As regards Internal
publicity the Ministry of Informaton
and Broadcasting do an adequatc job;
but as far a; the external publici.y is
concerned, which, I bulieve, is
hanc!led by the Ministry of External
Affairs, I do fee] that a certain
amount of dowvietailing is necessary
between the Information and Broad-
casting Minisiry ang the Ministry of
External Affairs. I have had the
occasion to travel a great deal abroad
and the more I travel the more | feel
that people outside do not really know
what is happening in our country., I
was in San Francisco a couple of
years ago and I went to an Indian
restaurant and all I saw there was a
peculiar picture ang I askesd an Indian
there “Why don't you have scme-
thing about our river valley projects
or our steel plant?” He said, “we are
not being feq by anybody.” Then,
again I was in Italy a few years ago.
I was tolq by my guide that the im-
pression the Italians had about India

was of a country full of hungry
people, with beggars all over the
streets, snake charmers, maharaias

and elephants and what not. Surely,
that is not the picture we want to
convey to the rest of the world. We
want to convey tp them a picture of
how we are trying to battle with our
poverty problem, with our education
problem and how we are trvine to
create a fuller life for the millions of-,
Indian people. What we really need,
as far as the external publicity is
concerned, is a3 psychonlagical approach,
something that the foreign mind can
absorb. That is important. For that, 1
think, we neei a psychological
approach from our Ministry so that
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ithese shorts, these news<reels, what-
ever they are, can be absorbed by
them.

‘17.00 hrs.

While on this subject, I would like
to say that I hadq an occasion to see
an Ind.an film calledq “The House-
holder"”. This film was shown by our
Ambassador in America to a few
invited guests and I think it was one
+0f the finest Indian movie films that I
‘have seen and I believe it was receiv-
2d very well in the United States. 1
woulg like the Ministry to see that
those filmg that go out of our country,
tha; portray the Indian life, the Indian
way of living are hamd-pickeq films
which show the best in our country
so that we can get a greater under-
-standing from other nations.

Before I conclude, I shall once more
repeat what I said last year. One of
the biggest problems that our country
is facing is over-popuiation. This is
-one field in which the Information and
Broadcasting Ministry can do a lot
It is through the medium of your
newsreels and vour propaganda that
you can convey to the millions of
people in our country that in the pre-
sent context it is not correct for any
citizen to have more than three child-
ren. That should be the optimum size
of a family. 1 would very strongly
request the Minister to see that every
newsreel, every week, carries at least
a one minute programme on family
planning trying to convey to the
masses the need to restrict their fami-
lies so that we can have a fuller life
for our people, a higher standard of
living for our nation

Now that broadcasting and all these
things have been going on for a long
time, I think, it is about time that
we have a reviewing commission like
they have in Great Britain consisting
of Members of Parliament and noted
journalists who could review the
working of the Ministry of Informa-
tion and Broadcasting and submit
their report to the nation so that
better suggestions can come out of it
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Mr. Speaker, Sir, I should not take
up any more time and I thank vou for
the time you gave me. I would like
to congratulate the hon. Minister on
the fact that he has such a broad-
minded approach to problems in the
country, that he is a man who is com-
pletely free from fads, and 1 am sure
that T will be joining all those here
in wishing him the best of luck in
the new Ministry and in helping to
build a new great India.

o T "AET wifmr (wiar-
qE) : WA WEIT, AT TF s oY
w0 ¥ o F< 9¢ § A 9% m
Famar g fF w6 F5 © & Waer ¥
wiferar aff & o codfeaar #§
SET AN I T F A T AEACE |
gEST WA g9 91T gaeforgr o
gaETe | ®9 & fou fyaey a7 =
wdr ¢ feger & fau ¥ sarn &)
21 727 99 # guTaTT TEY 2 W gl
R H A9 AL | TF I g0 ¥ wrAIW-
arofr 3 arrer 2 g faa w1 fad oma
9% T TR qA TGV | AT FAY
F 1§ {77 A9 FF FATAT F qF ATHAT
2 ar £ % mAr qiefaar £1 97
¥ Az ¥7F T@ IA A7 A a1 g
OrEHT W g% 97 478 3T F fAu
v g1 9 3 AfeT gw A # o araa
T8 w8 TE ¥ 2T T G2 FY, AT TR
qTH ST &Y | THE AqATa fow T v
qarardl ¥ gd a9 fuear § a7 faega
6T & | WEATK Fi 3@ gU HIAH ZrT
t fr 3y fegem & g & «@
AT & 1 T HE AR BRI FY
wr faaar g ae v T da Q
& wrae € A fadt 3w o IaAr g
@ & 1 A1 7Y qwrTT & & gEk 9w
W T § | FTOR & e F gRar
aftez ¥ dur W T F WA B
3@ T AY gAY g wT A | Afew
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gu< g9 7 § wraw &Y e @ fF
98 TA T o, Fg ar @1 °9r | I
g & warardd & v faerm 1 agq
a1 @ 41 3 H, dfew e
foaar 931 91 g9 gEg aW a&, d=
uH # g3 7 st fowwr T g
faar | g a@ & @A ¥ & oY
W &Y AT g AT @ g | g
gaTA g 9677

wf 3w § A #T a9 ¥ a9
T G g FG § WY s
®1 79 ¥ I wFGS g1 § A ag
¥ 1 9T 33 T 912 &9 a9 FT qT
qZ JI9 T | 92T 9 ar § ag
|TenT § [ 7T aF g v a9 A1 a
A gl ¥ osgm @ osmr | W)
g T & GF a1 St 30

YEAT FT AN A § SR A WY
T@ & | oft TmET T TAF FF Aw
FEoatfarman g Taary
SEAIT  WHE @ A1 (qEi F 6T,
Wt & wifeE ow @a T @ |

T A Wt € F o A q
& o 39 Fg | AfFT TER W
qmE T g fF owma aeer ot #
qEE 1 G F1 99 T T
wag § &5 @ & 73w fr fes-
T # et & wgifasi w1, e,
R A AT & a1 eare A &,
IAHN T@H FT GGATT T AT RS |
ETHES g HIWAT qT q4T ST § |
gidt M A9 F F § g 7 P
uTaE HAY HERT F 3@ #1 AY 3, gurd
§ & (7t & 7w w1 aff § #91% frg-
@ &1 99 fawe 977 & 1 W g
7A qdaa 6t & fF @ 99 W Fw
§1d, g AE T FT Al g3
w201 Afaw @ faan sma | fogd gee
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T g T ¥ oY far g g
ag arma, awe, fawy @1 § 1 g fao
W X EH AN g T SHAT O
FT A, IGHT WIEET FAT A | gHEIL
wwa foa § wghiiey °¢ &1, g7 a9
T o *rf w7 w¢ g =y fgwr ¥
W9 AT A A &, 59 gH ATH, 99,
"I, ST, 9%, 39 §AnE ¥ & aOEY
FAT 9ga & ar wgr ¥ 9w g, F
¥ g @i, TP @ qeard gN ) o
qF g1 WY s faarr 3w W
§ 7@ «zar, sq qF ag fgge Y
ST F1 Tt FRfrEe Ad 9T fF g,
q, IT ¥ FY TGl g4, a9 qTF |
R IFT 1WA § TH GFI FT 4G
qATZ 2 @IE W1 G T T F A=AAT
gL AfFr s @ AT T O
§ e famer g | § oF fawma &
g W wwrs W &7 A7 =rear § | fogeft
T &7 & Favfawi & a1 0 a7y q91
f§ &mfs &t &% awg & 481 &
qreft @t &7 a7 a1 fF qanfas a9 g=ar
fegmam & Gar @mrsT 9 WA S
feam A qrard ox fazare F4m, T
f w9 & 391 arg @rg 7g W &7 T
a1 {5 gfz a8 uF =gy A7 &3 ¥ fow
FT 19 FHI Y ar ag wfas T@w
T gFAT § afFeaa qarfas @iq #37
¥ 99 99 S0 T awAT F FFAT QF
gy dwifaF ¥ fag #g wr g 1 o A
AaAa 7Y 9T | gATY 2w H adraa gAAT
7Y Tzt £ i aoe F2 08 &7 8 ¢
Y, ST9REY ¥, 99 ¥, Wk ¥, 9 A,
A ¥ FIE | T qTF §H HERT I
9 & 7 937 fgrge & gu A
SETX &7 F1 H &Y 7G T & |

Ht T T/ (F30T) o gaT A
T ¥ a3 FOA § |
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To T VAT wigar : W IT
% &g Qfwdm aqifs ag ST o0
Wi %% geerd qgd ¥ F0 § Wi
WTT #Y §ATg g T AHT § FqET A
g0 § W 99 ¥ qRITd 918 a@ga W
ST R a1 ag T wW g W
AL q19 BT Y Q@ Y T WTAT FIAT
§ ¥ gww 1 g

TF I GATE & 2 | HATHTIET
& Gq S BT AT AT AGL, OF WIS
¥Y ST § 9gT @i ¥ 1 ag ] a9
& o9 w7 P ) wR
g M TrIy ff T A wEg W
WTHTAATOT F7 T § FE wH T A
ot ag #§ g § Tmad, weq a
73 T 9T EEIT | R AT FT q@A
& T § R i S i [
F 9fw qeer ¢ feqr sar &<t 8,
" @ g @gT ¥ faarr W= Ady
g1 o § fee W ag wrerarame &,
9 foedT FAE g W WK &%
HATAT &1 | §F AT FY Q@A F @A
4 §9 R giE qudEi #1 qw qqT
[WE 1 &1 FF o W wERE #1OE
gErmam & femEfaaey @emr
afg? | HETEEATh & @y 92, N
g2, 17 92 A7 &1 FGHT 97 {58
& g el #1 F09 F4F 7@ e
faa 9, afes Tg w=ar &, JafF
fadt 1 dre q‘o!ﬁ(t{#n To ¥ faam
FET § A qg oWT &Y g § |
afew 7 @& JarEAr 3T AwEAT §
f& ware gg wuST § fHar @ ar gEr
W SqTET §weer g1 W | wuiEd
A FF A I f @ g
WET [T WNT T Y WA A FAT
ST | A7 F a1 Faw afr wreHi F
Y wwar § | wTTETR &7 oF fae-
faamem o
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@ ¥ ag g & oF o) RN
|ATE AT AGAT FFTIATH | F AT FHL
HATET F WL FTH FIA aqT A
® X ¥ 1 A oATg T F wveai &
T F § 97 1 qTeEg Fo HAK
et &, afes W W % 9%t §
WAHAT F ATEAW ¥ FTW O AN B
WYET | T2 FI§ T4 TG g e
# w=di W Aify 99w & AR 9w
# A0 & ava w7 § ar o e
a7 §, fa &1 gz & @e mtea
FRE AT TG IFA S TIALN
ST WY I 9T 4T L AT ASLFE A
g TRl AT FHAT § | Tg AT AT
wifgd Fifs 1 &mr @y AT §
FAFANA AR FAT I @I N

AT WMT & A wEeErd §,
e ¥ g1 T 5 R fegem w1
& W1 TEET AT § IT F 29 A T
& fasroa fae €, & waard &1 a1g-
WA &, W17 §99 UIG F A@ard
FI 3o WT@ ®o ¥ faama" faw &
O H oA | W T wr
F3I TeT AT § a6 FA qH X AN
g 2, gil® @ Aiw 9% afem
gt & f& aaqw g3 ¥3 @ anr
TE | W dE ¥ e F ouw oama
AT WERT F IS AT T F A2 &
A qIF TF @F W4T | q3T
YT SeET Ffa@r A A A ¥
wgr fe "wrea @ aragor fag W
Faen 2 fF fagre & s & gawan
g R e §aga dqat & wir
W FAET AT ogATd gET Fl & o
N FA | G N g § g
Qr srfeat @ A f w=avd Gar &
9 T g g § i T # ogar
T M Jgox wmmy § )" W
ST F7 g gt Tgar & ar 7§ aft
wwwar 5 ¥ 3w ¥ ey ¥ @ W)
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vt ¥ TS q9Y war g | qg f
wiay &g @ § fF arwmman 9k
g WAeg F e waw fagre #
e g AT g
Maarfreradamasga s
AT WG AT ST OFT GAT AT )
™ ArErAm & afd s} ot aw &
ST § AT HATAT KT ITHE F qAT
wrf Ua% W) Faw wwm gEifa
& o wmen forw & gg g@or AR T
wed gT & | & 98 wel {6 o'
1, a1 wr T gAm, gt w7y fE
faemaz wa &, FE TE AT, @I
g1 & gar &1 F¢, F4T 94T T @,
#§ 78 gam, @ 78 3 fF an
T qZ W @Al w5 A ogam o
AfF w7z 5q F w9 TuF T
Z A fegeam &7 S &1 wvedl a
TN Fi wifaw FX A wAT ¢ fF
O 3 W FTF I aT )

T G99 A7 AT T FT AT & AT
FG 9137 A AT F AR F A A7
TET FFAT § FAAF GAAT T[T FAT
AT T A7 T6 § 9T AT Ty
AT Sfed | wear ® ¥ o s
awar g8 ¢ 6 wifs @@ gu sm
AT ATAL B FEA W, AR I AT
quTH "2 R ;T S9 &1 e w3,
o< T fireare &1 fF fom 3§ s
WMIASTET I & oaemr
arg # @ fF o1 93w qug &, 99 fr
anret oY, W7 FT A O F | wnfEw
& el & OF SRITATE g Fa av
ag T TG B, AT w w ®
f ATAAT T ST FYFF g ¥ A
qurel T § 9 ¥ o @ @ §,
AR TF IR AN W oW g
avgar g\
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weTw AT - 9g W AW ¥ 9
@ & T 98 ST 1 FH & & )

o T wRET S : 7 W
AfFT w19 s €, e Ry . .

aeow wgww ¢ § qifaarie grIew
w1 Wasasr F\WET 7 TAT FFAT |

To W wARET ®fgar : wifa<
WY A 5E AT @ & oy ar
%eT R | g T at AT wwe A a8
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oo WERT T F W S
T & A A TR, WK A g iferarde
gew &1 HoEww gew a1 W &
AT | 59 TH WATHG FT F1L 79T
T} 1| W AW THEHEIA TS AT
Frfee fafad) #1 7% g% 3 =gy §
ATHIAA FIALEH A AEATAE |

Sl'ommm:{lﬁ'm
Fg F/ LTI 3 | WIET W9 5 6
S I GG T T (FAT F@E 0
oI UF 97T & Meae] § | & g9 &
TF I AT § | i AT &Y HrHew
qr

e WEAD | HL AT AT A
dr ol & T /| g

Tlo TW wART wfgm &=y
@ & dF FER | T 89 Jarg
XY &Y FIHAT ST gaT | OF a5 WA
¥ g TR FC R § (% ag avg
Farz ¥ | €T @ fawe &1 w9 gy
afsx | qafes w1 7w § w9 A7
T 24T g | qEfeF 09 & wuw 74y
¥ | g O & geg ¥ g < 4
q at faelt 3 o8 s G I %
w1 I 9% T faar oy
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VTR WEREA : WX WA ey
A WA q@H T A § A A o
T FLFL &FS £ | T ¥ a7 fafaex
e 1 F¢ dTedF T4 g |

Tlo TN RAET AMfgan : F 71 7%,
e WEIT | @Y, BT AT FT greaw
g fF ww o= g ¥ 9 ¥ fE
T AT T N TW O o war g
AW Aaw A GT AME

WA &1 g &€ S gur e
pramwan s aad g g
2 FH ZHTL FTC gAT F2, R
JEA F1 Z2T F AR TH FH T WA
W BTG gAT FT1 TAETd g3 al
AT TH i I AT ® TA9T L Y
W | FGT OIH B0 OEGAT Fed o
4 §i 9 & Ug WAed g6 (% e
A E Ao AT F
FTE T1 AT WG, A A FUY ¥
IS g OTH ¥ GEA FFOSTET
IETIETO . WY FAIEIT g ST 4T
gaar a1 o oft g @ ag we
TH; AT & AT TR A A fegrgera
¥ og a% W L T g 92§ adar
F o omdi T | oA a7 gaed
t & 7 ¥ ga9 & avwn Wy e,
T ATHI, SH T THEEA FL, 912 3G
3 F A gIX 1T 9, WK @ 9,
o o1 W9A ¥ 34T I TH ¥ qHA
oF AT | Ag ' W fegem
1 gIAAT W TWLT FAWd AW &
foyr fagmd &1 surEr w=ar gnm )

# ¥ agi oF a< oo faar ar
o\t, 72 9 a==1 & ara 7 fow #7
# qft 7Y T 9@ 97 | U ¥ IR
¥ e war a7 5| a1 aqur qeE A
¥ &€ T 7 ¢, I ) owg Ay
g arel AT &1 1 gk | A
W fomm w17 @i §, Aenw "giey,
qg W9 9 & | & T4l g g
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T8 Wl e\t oW &R
a E 7

To T wANgT Mfgar ;- & £
ST g 1 FEilF Wi F) § 7@t o &
W oaw g

Q% WAAIG ®T8q : W19 T 4T
WA wAWE §

R WERG : HHAG & &

THI AT W oR 7

Tro T wAET Wifgar : & ¥4 7%,
WEE W =4, 59 A F1 I8 94T 99
mar g (% 57 3 59 § 59 4w & 7%
ql ST T f) W9 W g9 & 419
fo fomr <& &

W RER : TE a1 °F §1 8OF
qAT 99 41, AT 919 F1 | Fg 9ar
g1 =rfgd |

ﬂommm:mﬁ
9 df qH qgT TR WA 97 §9 AT
9T | B, IW AG qF TEET HAT G )
# @ wo §1 GO AG Q4T 9T |
dfgm s & & 8 AW 9T AT qowv Av
qar @ & fegeam &1 #% aF«! F7
T H A9 ATEF AR AREC &'
q T WX THU FT qFIEAT AG
T qraT, THCHE WE Agl 2 9T,
U=t AT 59 & foq ¥ @ owdr
@l § "I 99 [ & 9% dtear g
ar feq w3 &1 @@ W T T oA
YR G &) W1 & IO (AFT F@r
¢ | g ¥ oAl F oA TEw
oTaT @ a9 &g & 9C WA d ST
frerear & 1 ==l 9T

% AT §aE A wE A1
&l @ gL
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TAT WANT WIET @ AT gEAv
ST HAred o T G g |

o TR wARET s o a=«i
RIFiaridl wX s HELTE fF
ga Tidild 1 87 o7 & figwm™
¥ &aer gu41 @ TGI8 TS T
g fagig w¥, oY% fagig ad sud wi amw
& A (& wErar o6 4 FWT 9me
FT AT GT-T 57T & 1 8T e HRTW
quE TA TZA AT WF gET A7
TET T QEAME S weatd H 9 40
W, ST W A WG WET TR HUA
R ata 92 & fawrs Ff A
SIX A< /AT 5% fETed § A s
W gAT HriT AT a1 G qET
fraeradi & & Tu 7w 9T s ot #15
W a|aT W owT et {RwTen,
F41.5 HETAI % Aew a7 UF 9497
AT IR AITTE | T w8
F dzA & @7 wridm g=1 A4
T=TOr w4t w1 qedr ganT aF
SUEHEErh o el T el Ex
# oz g , (e 57 AN T AT
¥ far gaf o Aoy [ § AR
0T FITAT & GRTT & H0 #0251 &)
feraTe 1T GTiw &8 /R T EE |
wq 7¢ @7 ¥ a4 d fegET f
TRT HETEAT | T BT R G 9]
FERUR I SR T L A

&t o TRo wgww (A71T)
U AZITE, gL K< TOT I FAT-
F4 A AT Wi A A § S
F wed fE=r ST ST E

4g % 3@ F1 ari g (% g7 7
&% weA uwra 3fewT Wem & dm
e &1 [ & EH GRF A g &
e (0 oo W & f9¥ Suqi
gorEACIE & owdsrd &9
SIS F0 wal &% §, T " gd
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for Grants 5988

E5rR 29T STER | 29 1 wisTw sl
T A o favw wmardt
T gH QEEl, WETTd W A E
w8 cgT s | s ew g gw
TH ST F A fasTagst e §)
g4 & 9rg Ieq, Fir A SEanaT
§T WeaTeT &7 wvd & | Tl Serdr
FIOFH waw Ww W ET GT g )

TS T EEIT e 13 W
BT o {8 o R % ¥s
T § OO AT g A 39
fear < giw {557 30 =er gwa (5T
[T & 1 EEr & Foefi aTdwet &Y
TOAL &0 HATA QAT &7 6% FA S59
AW G T ST e § v &eedl
EEAHHGTITE L TEAT G ST
& A ® €@ ardi &1 srETh
ST &, Wi HUT: &1 wew @ad o
Tl G AT ST, Wi S
SIAWT  Tow A gET §F RTaW
FIY GEST TS @ | T ST A HEal
gury Ifed g & @t & 69X
HAIGHT G200 & § | FTA ) WEt i
UG TR ST g E g, SwaT
sfgwim 5% e gfewr Yea & @
215 AT TG q e ' s
e Terr &1 #ifz wife sen & (@
T GiE T A CTRToN S @ T
g e e gofia ST oF R
fagza & 1 & 5@ wre AT waT (E
& WH 0 F AT A STT SET §
fSmi ®CT BITH @ I H 4 4 ToT
g

“This experiment in husbanding

the material and moral resources
of the countryside is being watch-
ed with interest by other broad=~
casting  organisations of the
world.”

i got ar g @ wg fawor g9 fem
& {qeT ISR &TR 4T DT &1 A
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[f we fgo wom]
« fawmr & wat gaf s st e
AUt § W T G w7 g ST
F H1¥ /1T A gfen e & e
@ At diodflo Wz & Wil ater v
A sfaw g @

Ve REW : WrET, WrET | {wd
WIRIWLW §T AT 7Y (ST o7 g8 )

st wo fao wgmw : 7 Tigw AW
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B &g o fefiet & afears ifg 7T
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ag fosrl o1 vy e g (o
Rt ATt 7 W gErd g7 g A o
w10 & STAr {1 v E Y wWE 3
7 {ewTT goft & avdr 1 grei
®) §F & § | T STRT AiET 47 OF
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AT AT HTHA F qE wErae (wed
t 1 o o) e grar 5w W
H W F Y Alga §7 eqgar gy
¢ 1 AT (v @50 § WX
WSS BT & | WieT & WA SEET,
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Q% WA qAE : FIT A g )

W AERY : OF Wyars Wl fw
W HET R T WIT WA WO S
STl W\

17.28 hrs.

The Lok Sabha then adjourned till
Eleven of the Clock on Wednesduy,
March 18, 1964/Phalguna 28, 1385
(Saka).
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